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I, the Chairman, Estimates Committee, having been authorised by 
the Committee to submit the Report on their behalf, present this 
Forty-First Report on the Ministry of Food, Agriculture, Community 
Development and Cooperation (Department of Agriculture)-Central 
Institute of Fisheries Operatives, Ernakulam. 

2. The Committee took evidence of the representatives of the 
Ministry of Food, Agriculture, Community Development and Co-
operation (Department of Agriculture) and the Central Institute of 
Fisheries Operatives, Ernakulam on the 16th December, 1967. The 
Committee wish to express their thanks to the Secretary, Joint Secre-
tary, Joint Commissioner (Fishery) and other officers of the Minis-
try of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture) and the Director, Central Institute of 
Fisheries Operatives, Ernakulam for placing before them the material 
and information they wanted in connection with the examination of 
the estimates. 

3. They also wish to express their thanks to Shri Kurwath Damo-
daran, Vice-Chairman of the Marine Products Export Promotion 
Council, Ernakulam; Shri R. Madhavan Nayar, Ex-President, Sea-
food Canners' and Freezers' Association of India, Cochin, and Dr. N. 
K. Panikkar, Director, National Institute of Oceanography, Council 
of Scientific and Industrial Researcli, New Delhi for giving evidence 
and making valuable suggestions to the Committee. 

4. The Committee also wish to thank 8hri T. Muthu .. Kannappan, 
'Member, Central Board of Fisheries, Dr. S. B. Setna, Managing Dir-
ector, New India Fisheries Ltd., Bombay; and Kerala Fisheries Cor-
-poration Ltd., Ernakulam for furnishing Memoranda to the Com-
·mittee. 

5. The Report was considered and adopted by the Committee on 
"the 11th March, 1968. 

6. A statement showing the analysis of recommendations con-
·-l;ained in the Report is also appended to the Report (Appendix lIn. 

NEW Dam; 
March 23rd, 1968. 
,·ChaitTa 3, 1890 (saka) 

P. VENKATASUBBAIAH, 
Chairman, 

Estimates Committee. 



CHAPrER I 
INTRODUCTORY 

A. Geaesis 

1.1. Realising the urgent need and importance of organising co-
ordinated fisheries educational system to meet the demands of fishery 
industry, the Government of India appointed a committee on Fish-
eries Education on the 4th June, 1958 under the chairmanship of Dr. 
N. K. Panikkar, the then Fisheries Development Adviser to the 
Government of India, to report on the man-power requirements, type 
of permanent educational system. and the other relevant details. This 
Committee in its Report (1959)· recommended inter alia that or-
ganised institutional training in the operatives fields is essential and 
should be developed as early as possible and that the training of 
Skippers, Master Fishermen, Mates, Engine Drivers, Boat and Shore 
Technicians of various kinds should be organised and brought with-
in the frame-work of training institute for fisheries operatives. In the 
Committee's own words: "The Committee is convmced that there 
is a great need for training operatives at various levels of skill in 
fishing, navigation, boat buildingt marine engineering, fish handling 
and processing, marketing etc. Training in these skills should be 
separate from the training for Development Officers. For such voca-
tional training, preference should be given to fishermen wherever 
possible. " 

1.2. The Committee noted that the prevailing provisi.on of train-
ing of fishery workers of various categories was unsatisfaetory. The 
training was largely ad hoc with an excessive academic bias and 
with inadequate facilities for giving practical experience. The exist-
ing arrangements were not capa'ble of training personnel in the Dum-
bers required nor did they train to the required levels of pMfieiency .. 
The Committee felt that the developmental plans called for a great 
inerease in the numbers of skilled operatives at various levels of 
industry, and simultaneously correspondingly large increase in th~ 
number of officers carrying the burden of development on behalf of 
Government. The Committee therefore concluded: 

"Organised training in the operatives field should be developed 
. at an early date and that training. of Skippers, Master 

Fishermen, Mates Engine Drivers, boat and shore tech-
nicians of various kinds should be organised and brought 
within the framework of the training Institute for Fish-
ery Operatives. Such an institute will be the HnchpfD 
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~ the fishermen's training centres already established 
during the Second Plan or to be established in future. 
The Committee would conclude its present study by 
urging the Goverplp,ent to take steps for initiating the 
operatives training project at th~ same time as the estab-
lishment of the Central Institute of Fisheries Educa-
tion." 

~-', .. 'Ae J~oy~~ of ~~ ~~ ~~ ~ecoD)mendations of 
~ ~ ~lCftjO:OC~W~~ pel .~de.cl ~ set JlP ao Opera-
tly,tf 'T,rpi~ ~ti,t~.t ~n. 

l.f. On a request from the Gove~ent of India the Stpd.ing 
Committee of the Indo-Norwegian Project at' its 15th Meetin.8 ~e~d 
t. Oet.ober, l88tapprovecl the engagement of a Norwegian Fisheries 
~aiJlilll Expert for dra~ng up 8 Proj!!cl ReportQn' ~h an QPera~ 
tiVfHZ 'lraining Institute. ' , : .... .' . - " .. ;- -. ,.~ 

. " 

1.5. JR. f.Ae w.W~Qf~~~~,~, ¥r. ~ps.~gs .. J.,~Qh,.w.~ 
e~ by ~ ~~Mi~ Pldia~Ot,JAd.~~ t9r ~ ptUjgd of. nUni-
~~ . .tb~ 1P~t.1H', FeCkplle4 ~QltA, 1JIt of February, t~ ,4r~wjl)g 
'W. ~ PJ:.o'1¥:t ~. 

1.~. ~ PFoJect ~~pc»~ ~as ~l?mt.t~ t9 G9~em~~~ jn Apdl, 
1~ ;~n~ the G()y~~ent ~tabli.~,h~ .the Ce,nU.l lMtiAJte.of tiJ;Jia-
eries Op!,~atiy,ea .at ~a~u1!lt:n ~ 1983. 

B. O1tjediftS . , 

1.7. The objective of the Institute is to create suitable and .-
quate manpower to meet the demands of the fts~ery i:nd~t.ry of 
1n4i. and to place the Indian ftahery industry on z:nodem ~es cap-
able of exploiting the fisheries in the high areas. r;t'he Insti~u~ 
trams operatives suitable and adequate for manning the High 'Sea 
Pi_illg ¥essels and for related jobs. 

141.·.lnatitMte baslaew.ties for iraiDi~. jiffe.rent categories of 
peaaoDnel needed lor High Sea :ftlbinl i.Qd\l8try sucbas Skippers, 
Flabi~Katea. Engine Driv~ G4arTeohDiciaDs, Boat Builc.U.ng 
Foremen, Shore M~ B.adio ·Telephone Operators ana fT .... 
cher TraiD~. 1n addition, facilities .ar.e being created for living .re-
f .. esher course for Skippers, Fishing Ma. ani Engine Dri.ve.rs. 

t.l.'I'Iae C .. ",1ttee BOte daat tile Ceatral ....... of ftilaedea 
Opet_Uves ... "easel up t. provicie i.stIt1Itie." baiainc to 
.... r.tlves at .......1e.eIs eI,'1IIs .MiDe, aaviptioa, Mat· "1-., ....... ." .... ·F2I, etc. TIle ee •• mJttee hepe that tile 
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Institute when fully developed would be in a position to satisfy the 
growing demands of varioss categories of operatives reqtlired for 
the fishery industry in the comlng years. The Committee would 
stress the need for maintaining close coordination with the Central 
Institute of F.isheries Education at Bombay which gives composite 
training to administrative personnel of higher categories in a large 
D~b~r of fields pertaj~i~, to fisheries. These two Institutes a. 
well as the St.t~ ~~g JnS,tj.tutes ~p~d he in a position to meet 
the manpower requirements of the developing fishery ~d1lStr7. 



CHAPTM U 
TRAINING REQUIREMENTS AND FACILITIES 

A. RecJ1dremeats of traiaedpel'8OIIDei and fadlities at the Central 
ID8titate of Filherte. OperaUvea, BI.-ka'.", 

2.1. The following personnel come within the category of Fisheriea 
Operauves:- .... 

.. I 

(1) Skippers 
(2) Fishing Second-Hands 
(3) Marine Engineers 
(4) Engine Drivers 
(5) Boat BUilding Personnel 
(8) Gear Technicians 
(7) Radio Telephone Operators 
(8) Shore Mechanics. 

2.2. Duties performed by some of the these operatives and the 
nature of theoretical I practical training imparted by the Central Ins-
tltutta of Fisheries Operatives is given below. 

\ 

2.3. Skippers and Fishing Mates (Fishing Second Hands) are in 
charle of respective categories of deep sea ftshing boats. The Skip-
per directs the operations of the fishing gear llSing complicated equip-
ment on board the vessels. The success of fisbing operation and safe 
navigation of the vessel in the higb seas depends OD the ability and 
the skill of the Skipper and the Fishing Mates. A FisblDI Kate 
who ultimately becomes the Skipper after obtaining the qualifying 
... service needs to be equipped for the job and accordingly they 
are given theoretical and practical training in the construction and 
rigging of the nets, operation of modern fishing gear, selection of gear 
ma~rlals, operation of flab finding equipments and seamanshtp and 
navigation in addItion to imparting knowledge in modem diesel en-
gines and related subjeets. 

2:4. Engine DrIver Is in charge of the engine and other lDstaDa-
tions on board the ftshing vesselL His main duties are to m8Dap 
aDd maintain the cmllnes and the varioUs equipment sueh as _ 
baDdIIng devteel. Hence be is trained In the knowledge of 1Dtemaa· 

• 
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-cdmbustion engines, marine ~esel engines, gear handling equip-
ment and their installation in the fishing boat, workshop practice and 
also on general knowledge of the fishing methods of different gears. 

2.5. Trained Gear Technician is in charge of a group of deep sea 
fishing vessels. The training at the Central Institute of Fisheries. 
Operatives makes him competent to design, construct and rig the 
different types of fishing gear for operation in the high seas and 
deeper waters. The training aims at making him fit for the job. 
Training is imparted in designing, fabrication and rigging of fishing 
gears, selection of fishing gear materials, design and construction. 
of fishing accessories, testing gear for commercial operation using. 
ge8l' measuring instruments. The efficiency is enhanced by the 
knowledge on fish behaviour and fish detection using electronic 
equipment. 

2.6. Boat Building Foreman manages and supervises the boat 
building yards engaged in construction of fishing vessels. The can-
didates in this course are trained in the construction of wooden fish-
ing boats and are given adequate knowledge in the selection of boat 
building timbers, reading of boat designs, installation of deck machi .. 
neries, selection of fastening materials and management of boat 
building yards. The theoretical and practical training on the above 
subject makes him competent to help this branch of fishing industry., 

2.7. Shore Mechanic supervises and manages the shore installa-
tions, marine workshop and the slipways, catering to the needs of 
the fishing vessels for repairs and other connected works. At present 
'there are no properly equipped shore installations for the repairs of 
fishing boats and marine engines in the important fishing centres in 
the country and hence for a steady progress such an establlshment 
wIth trained men to handle engines and other machineries are requi-
red in large numbers. The subjects taught for theoritical and practi-

. cal training are similar to that of the Engine Drivers with an em-
phasis on the maintenance and repairs of marine diesel engines. 

2.8. Radio Telephone Operator is incharge of the electronic instal-
lations in the fishing boat such as radar, echo sounder, fish finder,. 
sonar etc. used for navigation and fish detection purposes. Further., 
the boat has to be in communication with the other vessels in dU!er-
ent &bing grounds as well as with the base to give information about 
their movements, movements of ftsh shoals and other essential in-
formation. This is achieved by radio telephone and so suitably train-
ed operators are becoming an essential part of the crew. Operation 
and mainte~ of electronic equipment is their main duty. 
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2.9~ There ~ ~~ lJf ~fd te~1)J!rs witb knowle4,ge in designs. 

constr)I.Cti,c;»n and op~~~ionof DlodeJ1;1ishing gear in all its aspects, 
nav~~~~<w AA, :~atn.ns,bip, e.,~pu.~t!Dt aIldQrganisation of nam-
ing centres, teaching methods and its principles. This Institute aims 
to train quali~ed teachers tor this purpose. :There are more than 32 
FiJhermen Training Centres operated by State Governments along 
thecoflt and they in total train about 500 candidates at a time to 
man the amall boats aod teacbel1l trainees are needed to impart train-
ingfpr tile State TrainiPg Centres orpnised by the States. 

2.10. The Working Group in its Report on J'ourth Five Year Plat:' 
e»D J'ilberies has o~rved that "There is very gre~t' need oftra?pinl 
ftaheries operatlv~' in different types of ftshinB ~~ ,~ })~eserit .ca~
ell)' fO,r trainins Such ~~ is' #ther r,ton..elti:;tent 'lr v~ry '~tec:l 
in 'moat of the 'eategoriea.'" . -

2.11. In a written note furnished to the Committee it has been 

~~~=,~4.:~~1 ~~.:r1.~~:~:: ;~ 
~t ~~$ :~ .D~ tl~e ~ .~ 1~ ~~t,be, 8t~ ~. ~-
~ ~:.t! 9' .~~~r~t t" NIf ~ )WM. pe. ~ .to ~~ f:~'01 
~ .. f.'~" ... < D.~~ .. 'f" .".' .. t~.~41 r:-.' .. .. ~ .... )c"~'.~ .... ~ .•.. " '~"~,,,~,,: ~ .. i; QI# ...... : •.. (f. tbis at 1aastI'200' our ~~be the' c'~· ,. w~le' ' '.- ., uke .' .' 

eOin .. '~ n78n. ~"~.fHi:.'~ '. ' ............ ~':t .. ~ .. Jr.···J»l; :PL~m TA'" J,JUIl .... . 
m~·o~ , .,. a ~e .I.p.f f 1~~te4 · '.. • -'~ .. =: ~~,~, f! . 1'f ~~ ~\.~., Il .'~'. ~., ~ 'f , 

500 rtshing Second Hands, 40,000 Fishermen, 50 Marine Engineers, 
109 Wt,el~q~~fI,O!'. ;~t ~~m1P~B ~!'l~eD~o~ ~r~ng 
~1~ ,~ell ),ike M~l1wucs.,~" "bri~tor,J ~t ~11t\~ F~ 
J1)~ .ete. ,&)10 W¥O.~\l.lcJbe ~\lir,W. 

,.' - . . t I -)' , ' ~ 

2.12. The Committee JI~~ tp QoJ7.tI;\e reql,lifet:J~,.~tsof various 
cl~ ptoPN~v.e, 4\Ui~ ,.U.TbirclRv, 'fetar Plen aDd APe epent 
to .~ ~ X'AQ~,»te w~re JAf$. In a QUell JIOte flU-Dish_ 
to ~~ pqw~~ ~M b,. tt.tletJ ,.10110"':-
~ Committee on Filheriea &dueation a .... _ the require-

ment as below: .. ~~... ._. ________________ 0-----
Category of personnel Estimated 

NtDDber 
... '- ............... ~. .,. .. _., ....... ~~ ... __ • "II .................. ~~_.----~<..-_-d·.-----

• • • 

FISheries ~-
.. 

.. .. 
.. . • 

• 
.. .. 
.. .. 

. _- --------------------"-....--.. ~- ~...... . ... 

aso 
~ 2SO 

50 
50 
75 

2iOO 



CategOry of Personnel 

Fishery ~s 

Fish F81m EngineerS 
Res ervoir Engineers 
~e{rigeratiot;l Engin~rs 
Electronics Engineers 
Marine Engine · 
Engine Drivers 

• 

~t"B¢lding Foremen . 
naval Architects . · 

Fishing Boat Personnel 

• 
• 

• 
• 

7 

• • • • • 

• 

Skippers for large vessels . · · · . · · 
Skippers, Master Fishermen, Mates, etc. for large and ~ 

vessels · · 
Gear Technicians .. • • • • 

j • -

T«lmical Shore Personnel 

Master Mechanid. · • • 

Fish Processing Technicians • • • 

~~- ec:t. LiIP~. 
Number 

SO 
100 

SO 
10 

SO 
J2O" 

2.13.59 Fishing Mates, 49 Engine Drivers and 19 Gear Techniciu..: 
were trained by the end of the 3rd Plan period. 
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2.14. The following statement shows the requirements of training 
~f cW!erent categories of Marine Fisheries personnel together with 
the existing/anticipated facilities for tnaining at the Central Institute 
of Fisheries Operatives, Ernakulam and proposed sub-stations at 
-Madras, Paradeep and Veraval during the period 1968-'11. 

Catqoryof 
personnel 

Require- Training facilities awilable/propoeed to be created 
menta for durin, 1966-67 
1966 71 

Bma- Madras- Paradeept Veravalt Total 
kulam 

---,--------.-...-,--~ - - .... ________ 1 _________ ....-_ 

I. Skippers • 

2. Bnline Driven 
(Clul I). • 

3. Pith in, Second 
Hand, . . 

... .Bnaine Driven 
(Cla .. II) . . 

,. Gear Techni-. 
CIani 

6. Boat Building 
Foremen. . 

,. Teacher 
Trainees . 

'8. Shore 
Mechanics 

9. Radio Telephone 
Operators . 

"'0. Marine 
Bnaineen •• 

100 • • 

100 • • 

soo 

soo 

500 

100 

250 

100 

so 
-

90 90 

200 120 80 100 500 

200 120 80 100 soo 

100 60 2S0 

100 60 40 ,0 
. . •• • • so 

so • • • • so 

so so 20 

. . • • . . 

2.15. As the Central Institute of Fisheries Operatives is engaged 
In the training of Marine Fisheries Operatives only, the above state-
ment does not give figures relating to inland fisheries. 

2.16. The Committee have noted that as against the estimated 
, requirement of 500 each of Fisheries Second-Hands and Eagine 

Drivers (Class II) the existing facilities are only for 200 of each 
~ategory. 

• 

• Already approved but c:ouna yet to beain. . 
tYet to be started. Thil wiD be ,lUted after an .-elsmeat of the KtUal rcq1IIIenwsara. 
··This will be Idvanced counc of trainina for Boline Driftn C .. II. 
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2.1'7. ~ed to ~tate how the shortage of these categories of per-
sonnel is proposed to be met, the Committee have been informed 
that additional manpower, in these categories will be trained at 
Madras where a Sub-station of the Institute will be established and 
by expanding the facilities at Ernakulam for the present. Proposals 
to establish additional institution also will be examined. 

2.18. The Committee wanted to know the difficulties envisaged 
by the Ministry in meeting in full the requirements of trained per-
sonnel and the proposals to meet the deficiencies. In a written note 
it has been stated that the training of Fisheries Operatives is essen-
tially a job-based training requiring extensive facilities for field 
experience including actual training in large fishing vessels, opera-
tion of navigational equipments, construction, repair and mainten-
ance of fishing vessels, engines, electronic equipment, etc. In the 
initial stages, there had been some difficulty in making available 
such facilities. There was also difficulty due to lack of qualified 
instructors. It, therefore, become necessary to organise the courses 
in stages. Now most of the difficulties have been over-come, 2 train-
ing vessels are expected from Sweden next August and the Govern-
ment have sanctioned 2 training vessels to be built in India for the 
':l8e of ~is Institute and the Indo-Norwegian Project is proposing to 
supply some equipment. 

%.19. The Estimates ~dttee note that the Committee OD 
Fisberiea Eduaatioa had give the revilled ••• Iament of teeImJeaI 
penoanel for fisheries required to be traiDed by 1_ in its report 
published ID A..-t, 1_. As aplalt 158 Sldp.,.l, Master FIsher-
mea, Mates, ete. for large aad medium veltlela, 50 Gear Teehnld.". 
aDd 100 Engine Driven the Institute eouId traiD only 5. FishiDe 
Mates, 49 Engi.ae Driven aDd 1. Gear Technicians by the end of the 
ndrd Five Year Plan period. The Committee feel that had the Gov-
emm~Dt a~ted promptly to set up the Central Institute of Fisheries 
Operatives OD the basi. of the reeommeDdatiOll made by the Commit-
tee .. Fisheries Edue.tiona t851, faeiUtieS eoaId have been ereated 
1Il1Ieh earlier for impartiag tnininc to the various eatepries of tech-
meal personnel required for a.belies development. AI matters stand, 
the Institute was set up in 1963 and is COnfrOllted with a big. gap bet. 
ween the _ requirement and the availability of teehDieal perloDDei. 
AD all-out effort has, therefore, to be made to bridge this gap so that 
the fisheries development pi.... are not hampered. 

Z.28. The Committee note that SOt Boat-Buildi., Foremea, 100 
Teacher Trajeees _eI Z50 Shore Meehaaies would be required h:p 
1171-n, but the luCitute weald DOt 1te in a position to meet thi-
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r~edre6t fa fun even aiter cleatme additional facilities b7', W8J 
til a~ S1fb-Stafi~ TIley are aISo unhappy to note ~f ,this ~
tau .,oldd Dot ~'able to train any Marine £ngiDeers even,by 1970-~~ 
afthcttrgb. 58 Marille Engb\eers wou~d aceonliilg to the Millis'try, be 
Hq6ed by th'en. The COniinittee, liowever, are g18d to' note that the 
target for ttainlng Skippers, Engine Drivers (Class I) and Rndio' Tele-
phoDe Operators would be exceeded by 1970-71 after additional train-
·btI faeiHtieS ate ~teated by that ijme. 

Z.!l. The COlIIDuttee wOlild _~est that a mote reaiistie ~~ 
.... t of tbe tratm.., requiremeat8 of the various categori~ df 
tedni~al personae) required darinr the next five yean he made an4 
&: pIIasecI programme elrawn up for augifteBting the training fatUf-
tte~ in the iastihlte 81 well as ia the Su]'·StatiMas widell.. are ~ 
,iaed to be ~ up, so that there Is BO futtJler shottftil in the 
Ii_ber of tnblecl pe~ by tile end of 1112-13. 

• 
B. Need for creatine additional fadlities for tradililig fisheries 

operati9" 

2.22. It has been stated by the Ministry that even after uiilisin~ 
(h'e full capacity at the Central Institute of Fisheries Operatives Erna-
blam, the shortfaTI of trained perSOnnel is expected to be about 
1700 during the next five years and unless steps are taken to meet 
this shortfall, fishing capacity will be affected. 

2.Zi .. It has been further stated thwt the creation of additi~na1 
facilities for ttaining of manpower was discuSsed by the Centtal 
Board of FisMries on ",rueh all tlle Stale GdVerimlet1ts/l1nfon TerH-
tories/indu~try ar~ represented. It was the tmanimotls a~isiotl Of 
the Central Board of Fisheries that in order to sttengfhen the fishiili 
ealJ8city, tt is essential to increas~ tlte traini1tg tapllcity by o~ 
ift" Ingtttutes at Madras, Parad«!ep and Vetaval. 

2.24. Proposals .ere acecrrdingly ma6e and .. apprtived by t~ 
~rrtJ.l BOIlrd of 1lsheties for setthtg Up ttdet Sttb-Stations of t'fM 
ltiltftute at Madras, V~raval and Paradeep besides the strengthentn'g 
~ Central Institute 6f Fisheries operatives at !rnakulam. 

2.!5. It has also been stat~ that setting up of the Sub-Station at 
Mtiaras has been sanctioned recently and steps have a'lready Men 
taken to set up one Sub-Station at Madras tor the present. Land 
and bl!ildings are being furnished by the Madras Gove~ent. The 
~apital Cost of this Sub-Station is estimated at Rs. 16.63 lakhs. 
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2.26. In a project report prepared by the Institute for iraining of 
personnel during the Fourth Plan period, t~at has been stated that 
the follo'Ying targets have been laid down for Sub-Stations at 
Madras,Paradeep and Verava1: ; 

P,oposed Sub-Statio,J at, Madras 

•• 

C ):l~S~; 

• 

nngin! Divers . -
G:lr TeachtiiCi1l1~ .. 
Bllt buttiing. Fa:'em!n 

R~jie T~lephon~ Op~ators 

u p- } Skippers ~ '. 4ati:1I En!Jineers 

"TOTAL 

.. 
• 

• .. 

• • 
• • 

.. .. 

Targets to be achief}td 
t .' 

• 4'0 

40 40 

20 20 20 

• 20 20 20 

. . 10 10 

• • • 45 4S 
• . . 4S 45 

.......,~~ ..... ---.--- • 
•. :r, 120 220 220' 

t .. • 
" 

Prop". Stth .. St.r;Dn;1Jt Pm-ad.,· 

's 

.(" .•.. ,. I4)6S-61 _4 __ - __ _ -

Engine Drivers 

Gear Teichnici"inS .. 

BOlt BuildirtgFore-
m~ • .. 

. . 
~adjo Telephone 
~~tors 

Up- \. Skippers . 
<lathlg J Engineers 

.z.;" 
•. 

TOTAl. • .. 

?' 

--
3191 (Ali) LS--2. 

· . 

· . 
· . 

· .. 

· .. 
· . . .. 
• • 

Tar"tl to be achieved 

19~7-68 1968-69 1')69"70 1970-71 

.-.---..-.-,..- .-,----~ --
E«ctt. of the Unit 20 40 40 
Regular courses 
will commence 
in 1958-69' 20 40 40 

10 20 20 

10 20 20 

• • 10 10 
" I 

4S<- 4S 45 4' 45 4~ 4S 4S 
•• 4\. 1 . ... .. 

ISO 220 220 
• 

• 
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lWItntd Sub-sr";." at Ver'-
Ttll'Betl to he a&.hi er~( 

T ~'l". i ,. ___ • ________________ -------

------------------------------------------------ ---
Master Fishermen . Estt. of the Unit 

in 1967,(;8 Re-
Enaine Drivers gular cou.ncs 

will commence 
Gear T«hnicians in 1«)68-6<) 

Boat Btlilding r;oore-
men 

Radio Teleph~ 
Operators 

Updat - } Skippers 
ins Engine:~ 

~rOTAL . . ..-.-.." ___ .~_ _..,._" - __ .: ... __ .-,<";>."'" .... .,.~"'.,.,'-•.••• _r ____ ~_~." ... _"' ....... _ . ...,, ____ , __ . 

45 
4S 

90 

20 

10 20 20 

lQ 20 

10 10' 

45 45 45 
4S 45 45 

ISO 220 22 
. 

2.2'7. It has been stated that for strengthening the existing facili-
ties at the Central Institute of Fisheri~, Operatives, Ernakulam, and 
for setting up of three additional units, the services of experts in 
different branches of ftshing technology, large training vessels equip-
ped with modern gear handling equipments and all types of modern 
ftshing gear and 'connected items wClllld be necessary. These facilities 
are not available in India at present and it is proposed to seek these 
faCilities from other countries with help of the United Nations 
Special Fund. 

2..28. In the Project Report drawn up for seeking Unit.ed Nations 
Special Funds assistance, rthas been stated that the Government of 
India will eonfribute towards the following expenses:-

(I) Towards the salary of the counter-parts 'Diz., Chief Ins-
tructors. 

(ii) Salary towards the other technical ataft such as Speakers,. 
Bosuns. Engine Drivers etc. 

(iii) Equipment required in connection with the secretarial 
work for the experts and technical staff, e.g., calculatine 
machines, type-writers etc. 

(tv) Accommodation facilities for ofttce~ 
(v) Conveyance and transport faemUes (e .. g. jeep. truck ete.). 
(vI) Pumit\lre etc. 
(.ii) Service and main·~enance facilities. 



-::: .... 
.t-

2.29. The Special Fund will meet the following expenses: 

(i) Salary of the experts." ,; 
'~ 

, ." .... 

(ii) Expenses for the award of fellowships t!l-train in~~~: 
tors. : .. 

" , .. 
(iii) Expenses towards the purchase of.,vesseIsr per aDd :o'thtt.: 

machinery required to be imported from abroad. 
, f 

-:- j.. ~ - '" 

(iv) Miscellaneous expenses incurred in conne~tio(n; wi~ the: 
purchase of equipment etc. from abroad wrll. b~. ,debited to' 

. '" ' . . , . ! j " 

the Special Fund $ccount. 
, ... . i _~ 

... 
• , 

• .Ie 

. 2.~. It is envisag~d!'th8tthe'. U.N. Special Fund ril ebntribute: . " to the extent of $14,ot,fJ85. ~ ., f!' f : 
• ,,' . ' "" "\ .; r~t"\~t", '.~ 

2.31_ It ",as proposed to executjve, .th.t; sc~~ .,~ ~tw~ .. ,,4lll:~~t .. 
phases of five years each ; the ~t phase -W8 .. ex~~~tM9l?F.j iRJ~t«i, 
during 1966-67 and the second phase during 1968-69. The Commit-
tee, however, understanq that the Project Report ,is ,under revision 
as per the suggestion of the Ministry of Finance (Department of 
£conomic Affairs) to which it was referred for clekrance'. · 

\, ~,' • ". l.·(' .. '.,1 l 

. 2.32. The Committee wanted to know the year-wise n~par .rpf. 
candidates wbich each State had undertaken to send f,or~~ tr'"iP!ltj 
in these Sub-Stations. In a written note furnished by-the 'Mini~JY 
it" has 'beeri stated~tbat 'no IIDderfaldrlg bas~been,' giveB·bynthe.~,States 
regarding the actual number of' persons th~ would eepu .. 40J ·tram,. 
ing in these Sub-StatiODS. owe\t~r, if the fisltirlg,:C~yft"·has',to ~ 
maiDt8iaed~'at tHe 'levelprogtalDJnl!d by--die ~~, ia-:t __ .variou. 
plans, it will, heeSl~tiA.l·_W ~raift .<!equate· number . off sy;-'ble per~ 
sons to man their fishing vessels add' the supporting organisation . 

...... , .. ~ . ....,.- . 

. 2.33. TbeC~ desired,,~ know the pr~l~ followed ttY 
the Ministry iil .... ing the" requirements·· of 'the plivat.e j~ 
tor various categOries· of fisheries perllOftneJ' requiring ,training in 
~the Central. IDSUtute of .. Fisheries . Opera.tive~ end Jt$ Sup-StlltioDf. 
The representatives of the Ministry have stated· in evidence, ''We 
have based our eakuiatioDS oo .. 200.·veuela.that- would be. available 
during the Fourth Plan period. Most of' them" will be put in the - '. . ~ 
private sector .. -/- ., . 'nle, calculation \Vas made' OIl the b8sls thaf if 
there were 12 vessels 60 hands wauIs! be .need~." ~ .re~aMs~e 
metbad of asseM,.tellt. of the requirementst it has been stated in a 
note, "T,he Ministry is fully informed about the reqUirements of the 
private 'industry as the entrepreneurs-have 10 consult 'the Minislry 
on variouS matters bf!fore establi4lhing new fishing enterprises, 'or 
undertaking expansion." 
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2.34. The Committee are surprised that DO undertaking hatl bee. 
given by tbe State Govemments regarding the a~toal number of per-
~DS they would depute for training to the SUb-StatioDS of tbe Cen-
tral Institute of Fisheries Operatives. It is also surprising that n. 
firm aDd reliable assessment had been madfJ with regard to the re-
quirements of the private sector before setting up the Institute and 
the Sub-StatiOll5. The Committee aeecl hardly poiDJ out that with. 
out proper auessment of the Dumber of trainees that were expected 
to be trained in the lD.5titute aDd its Sub-Stations, the basis of assess-
ment adopted by Govemment is likely to prove incorrect and may, 
therefore, affect the programme of training of the various categories 
of penoanei. The method adopted ill assessiDg the -requirements of 
the private industry also appears to the Committee to be a round-
about ODe. 'ftle Ministry shollld have obtaiDe4 speaSe s.ures from. 
the a.lOdations or repreMlltatives of the iDdustry CODUl1Ied in the 
various regions of the COUDtry so that aD integratftl pieD for trabahae 
eou1d be clraWll up and implemea" 

c. Facilities at the TrainiDg Centres in the States 

2.35. It has been stated that ten States have facilities for training 
operatives for handling small mechanised boats. The States Train-
ing Centres are, however, not intended for training operatives of 
larger vessels. 

2.36 .. The Committee desired to have 8 note showing the number 
of Training Institutes existing in the various States, their intake 
capacity and the number of operatives (category-wise) expected to 
be trained. by them. during the Fourth Plan period. The following 
information has been furnished by the Ministry: 

. 
st, • 
N". 

(r) 

I. Gu;arat 

3. Mysorc . 
4\, Kenls 

States 

• 

• • 

~~ ...... _ ........ , ... _ ........ _"'-,,., ............ ---~-.----

.. 

• 

No .. of . .. tratnlng 
cen~ 

3 

4 

1 

5 

No. of Duration of 
•• • • trainees lr, tral"ltng 

each batch 

90 
(30 each) 

80 
. (20 each) 

40 
200 
(40 each) 

to months 

6 months 

6 m')!l.th ... 
38 we¢ks 

.-. ........-.--.......... _---.-.--- ..................... --------
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......... .-.. ... -~ ............... ----------- -----------------

I 3 4 s 
.. 

Madras 6 180 10 months ,5- • • • • 
(4 centres '0 
each I centre 
40 and I 
centre 60) 

6. Goa • • .. - I 20 6 months 
- West Bengal 2 30 4 months I- • - • 

,8. Andhra' • • • .. I 25 6 months .. 
~- ._ .. : . 9· Orissa • - .' • 2 60 10 months 

10. Pon,jicherry • • • 2 Details not 
known 

Total 2 7 72S/batch (pondicherry is not included) 

2.37. Asked to state whether there is need to expand the capacity 
and facilities of the training centres in the States the Committee 
have been informed that there is such a need and the States have 
programmes to expand the capacity and facilities at the Fishermen's 
Training Centres. During the course of evidence the representative 
of the Ministry has stated that "when we discussed the annual plans 
with the States we found that they have :always set apart provisions 
for improving the facilities in the Training Centres and they keep 
on expanding such facilities." 

2.38. It has. however, been added that it would not be economical 
for the States to duplicate training facilities for larger vessels which 
already exist at the Central Institute of Fisheries Operat~ves, Ema-
kulam. " 

Z.3t. The CcM •• nittee note that the duration of the t.raining course 
ill the various trainiag ceatrel under the State Governments varies 
from State to State extendiD, from 4 IDODtbs to 18 months. They 
sugpst, therefore, that the aeed for haviag uniformity in the dura-
tion .. wen as the e~ of traiDine should be emphasised OIl 
.. arioas State GoVem.n .llts 10 as to avoid difterent levels of eflieieaey 
aJIIOIIpt the penoanel tramecl ia different State eeatle5. 

2.4t. The Committee reeommeDd that the MiDistry should review 
the positiOD recarding expansion of tram;", fadlities both at the 
Fisheries TrahUng Cenhes iD the StateS and ill the Central 1Dstl. 
tute ef Fisheries Operatives and its Sub-Stations 10 as to have • 
CG-OI'diDated approaeh in the I118tter. If the iDteDtiOll of the Min-
Istry is that·· the tramin, fadUties for Jarpr velMIs should be eoa-
ecatrated ia the Ceatral lastitate and ita Sub-Stations, this should 
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be elearly .poiDtecI out to the State Governments concerned so that 
there is DO duplieatioll of training f~ilities. l\loreover, keepiDg ia 
view the Deed to train up the pencMlDeI estimated to meet the needs 
of fisheries clevelopll\Nlt anatieipated, tbe Ministry should carry out 
expauion in the traiDmg faeiUties fOr FiSheries Operatives eaSuriDc 
at the .. me time that the maximum utilisation is made of the eDst-
iac faoilHies in the various centres ad the Institute aDd its Sub-
StatiOlll. 

2.41. The Committee hope that the per riOl1S trained in the 
FIsheries Tniniac Ceatres iD the stateS aDd ill the· C-tnI Jnstllllte 
.f Flsbedes Operative. aDd its Sub-Stations ~:jll be piafuU, ... 
ployecl in the trade in whkh they have .been" trained. 



ADMISSION, COURSES OF STUDY, ETC. 

A. Admission 

General Educational qualifications for entering the Institute 

3.1. In the Project Report on the establishment of Institute drawn 
up by Mr. Hans Tambs-Lyche, a Norwegian Fisheries Training Ex-
pert1 .general educational qualifications for entering the Central 
Institute of Fisheries Operatives were laid down as follows:-

"'As the Operatives Training Institu'te is going to recruit 
students for all parts of the Indian Coasts, it will be 
Decessary to use English as the main language during the 
training, and it is unavoidable that the studerrts mUst 
have a working knowledge of that language. A basic 
knowledge of mathematics and science is also very desir-

:able. 

It is suggested, that a knowledge of the said subjects equivalent 
to the 'SSLC should be required. It. not necessary 
that the students have passed the SSLC examination in 
full, if only their knowledge of English is uptcf that 
• standard 

On the other hand, there are very few fishermen who take 
their SSLC and most of those who do, intend to leave 
fishing for better paid and socially more esteemed occu-
pations. It is, however, very important that the students 
of the Operatives Training Institute should be recrui~ 
from among the ftshermen. As far as master fishermen, 
engine drivers and gear technicians are concemed, that 
would rather be a necessity. 

If the minimum qualiftcaUons for entering the Operatives 
Training Institute could be lowered to an equivalent of 
the 8th Standard, it would make it considerably easier 

for bonafide ftshennen to fulftl the requirement. On the 
other band, it seems to be rather eommoDly felt that 
8th Standard or an equivalent would not be suftleient 
for an effective training. 

,..........., ........ '....---..:" .......?t 

1'1 ... . 
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It wi~ be proposed to set aside a number of lessons at each ot 
'the courses at . the Operatives Training Institute for· 
general education, upto 150 hours in the 10 months 
courses. But that will nat be suflieient to bring those 
students who needed it up from the 8th Standard to 
SSLC level 

It seems, therefore, desirable to arrange for preparatory conrs-
es. It is difficult to fix the duration for such prepara-
tory courses.. But the following could be considered 
subject to discussions. 

Fishermen, with a background education comparable to <8th 
Standard, and who passes the other qualifications r~ 
quired for entering tl,1e Operatives Training Institute· 
should pass a 3 months' intensive training course, mainly 
in English, bu,t also including some elementary items of 
mathematics and sciences. 

These young fishertnen would be at least 19-20 years of age" 
and they would have some knowledge of English be-
forehand. A three months course may be sufficient to 
Jrlve, them the necessary working knowledge of the lan-

, page .. 
S\lch pre'paratory courses could be arranged by local (Secon-

dary School) authorities or by State Authorrties through 
the FisheI'men Training Centres. At the beginning, how-
ever, it would be better to arrange them at the Opera-
tives Training Institute. 

It would be sufficient to bold such courses once a year starting 
three months before the starting date of the full year's 
(effectively 10 month's) courses. 

A.U . atudents may not need to follow the preparatory course,. 
but they should be eucourage4 to do 10. The time used 
for it will quite certainly be rewarded by a better effect 
of the subsequent voeational training. ,. 

For the half-year eour.. (par technicians and fish proces-
sora). one should, let those students who have a sufti-

·cieatknowledge of English take the seeond course each 
~ (starting 1st of January). I.fsome of them w'!uld 
have to or would like to fonow the preparatory course" 
there would be • break of 8 months between the prepa-
ratory course and 1111 main course. That ,,'in be a minor-

lty., and will 'only coDC»ln a few st.udents .. -
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3.2. In a written note furnished to· the Committee it has beenl 
stated that all the candidates on their joining the Central Institute· 
of Fisheries Operatives are givf·n a three-month preparatory course" 
mainly in English in addition to elementary Mathema1:ics and Science •. 

3.3. The Committee are happy to note that the Institute gives a 
three-month preparatory treining to the new entrants. They trust 
that this facility ~rill be continued and made a part of the training' 
eourse so that more and more fishermen· can take advantage of the 

.~ . 

training imparted at the lnstitut!. 

3.4. fte Committee agree with the observati.ons of Mr. Hans 
Tambs-Lyebe, a Norwegian Fisheries Training Expert, who prepared 
the Projeet Report OR the establlskment of the Institute that the' 
students at the Operatives Training IDstitute shotdd he recruited· 
froms among the ftshennen and as far as Master Fi~hermea, Engine 
Drivers aDd Gear Technicians are concemed, that would rather be· 
a necessity. They would urge ,that while admitting candidates, 
preference should be given to young fishermen haVillg background 
edu~ati011 upto 8th standard. The States may be requested to give 
wide publicity through fisheries schools about th(~ facilities ~or train-
.m, avRilalt1e .at the IDstitate. 

B. Courses of Study and Sylla.bus 

Courses of Study 

3.5 .. The Committee have 'been informed that at present the· 
following courses are in progress at the Institute:-
-_. -----------------

Na.me of the· COUTlie Du,.arion of the' coursr 
~_ .. "' ___ ~. ________ . I ___ ,..;.-____ • ___ "" _____ '_. __ 

(1) Fishing Second Hands 

(2) Engine Drivers 

(3) Gear Technicians 

·(4) Boat Building Foremen 

(5) Invessel Trainees 

(6) Teaeher Trainees (Ad-boe,'eourse) 

15 months. 

15 

9 

15 

f8 

a 

" 
,f 

" 

.... 

,~:':;~' -.: _ _ _' ._~ 1.1 . lIE ppt .. 
.t-.... 

. "~.:' ..•. .... _.______ .. _- ._ J . • 
~-

'''''': ; 'ii, 

·+:'.3~6. It_ Leen stated that the IDatitute has created necessaryJ 
facilities for 'Initiating Shore-Mechanica aDd Radio Telephone Qpera-, 
tors Courses. The training courses have commenced in January f>< 
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1968. It is proposed to train 10 Shore Mechanics and 10 Radio Tele-
~iphone Operators in each batch initially. This win be further inereas-

1 edsuitably in the' subsequent years. -

3.7. The Committee wanted to know if the State Governments , 

'had communicated their requirements of Shore- Mechanics and Radio 
Telephone Operators. The Ministry in a written note have stated 
that all the maritime states have not yet communicated their finn 
requirements. 

3.8. While the Committee are Clad to Dote that the Institute h. 
Marted t'raJDin, courses for Shore M~haDics aDd Radio Te1ephOM 
Operaton, thev fnil to understand why it could Dot be possible for 

~ . 
the IDstitute to .,;certain well in advanee the firm reql1irements for 
.. ell peneaael from the State. before ftnalisiDc arraagemelltsfor 
startia, the courses. They hope that the Institute would eIlsure 
that the iatake eapadty for these two eaterories of persolUlel Is 
full)' utilised. 

Relaxation of Rul.es and Regulations Applicable to MotOTised 
FiBh~ng Vessels, 1959. 

3.9. It has been stated that after acquiring sut1lcient sea time 
and obtaining the Fishing Mate Certificate a Fishl·ng Second Hand 
becomes eligible f()r the Skipper Competency Certiftcate. 

3.10. According tu Section 76(4) of the Merchant Shipping Act, 
19&8, any Skipper. \\' ho is going to take a fishing vessel of 25 tOM 

: ~r mOJ'e to sea, must carry a certificate. If the ve~l ~s above DO 
tons, it should in addition to the Sk.ipper, be manned by a certiftcated 
Second Hand. 

3.11. In this connection it bad been sua-ted by the Fisheries 
Enquiry Committt.~ on Rules and Regulations Applicable to Moto-
,riled Fishing Ves~els, 1959, that the limits of 25 ~and 50 tons men-
tioned above. should be altered to 50 and 100 tons respectively, when 
ilahing vessels are considered. . . 

3.12. Asked to state whether the Ministry of Transport had 
acCepted the sugg~stion. the Committee Mve been informed that, "the 
Ministry of Tran~port has suggested that no modifications need be 
made to the rulef. at this stage. Relaxations will, ho_ver. be c0n-
sidered i.f any diffiCUlties are experieneed aDd exemption granted in 
IUitable cases." 

3.18. The Comrnittee also wanted to know -the grounds on which 
'ftcll relaxation was sought and what would be the effect on general 
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·e1B.cienc)~. It has been stated that the grounds on which such re-
laxation was sought was to reduce man-power requirement· per 
vessel and consequent economy in operational expenditure; and i~ 
was not expected that there would be any effect on general eftlf1 

~ ciency. 

3.14. The Committee have also been informed that the Mercan-
tile Marine Department has recognised the Sea-Service Training 
given by the Institu'te to its trainees as sufficient to enable them to 
become Skippers and Fishing Second Hands. In token of this recog-
nition they have allowed a remission of sea-time of 9 months against 

·the time spent by the candidates in the Institute. 

3.15. No sea-time training is, however, given to Skippers as they 
have to earn the qualifying sea-time by working on the, flshill.l 
vessels. 

3.16. The Com".ttee note that the Miaistry al Trauport has aot 
aeeepteci the suggestiOll with regard to modifteatioDS ill the Rule. 
IUld ae,watiOllS Applieable to Motorised Fishing Vesaels, 1_ oa 
the Il"01IDd that "relaxatiGus wiD, however, be CODsidered if all)" 

diftlealties are expeneaeed •• esempiiOD. ...-ted in Suitable 
cases." The Comm.ittee do not bow whether tile skippers aDd 
0WDerS of vessels eoaceraed are aW'llJle of the decision of the MIa-
istry fill Transport as othel wille it is UIIUkely tluat they will seek 
relaxation. . . :. . .. 

"Teacher, Training Courses 
• 3.17. The Teachers Training Course started in April~ 196'1 was 

only on an ad hoc basis. Only 3 trainees who have already under-
gone Gear Technicians Course were trained as teaehers at the spec1I1 
request of the concerned State Go~ents. '!be training pro-
gramme has not yet been placed on a permanent basts. Each year 
about 10 teachers are likely to be trained. 

3.18. The Teachers Training Course conducted by the Institute 
is meant for training teachers for State Fishermen'. Training orga-
nisations and aims at strengthening their knowledge in fishing, 
marine engineering and also in principles of teacblng, organisation 
of ftshing centres, preparation of syllabii etc. 

3.19. It has been further stated that the training course of • 
months duration is considered sufBcient to adequately equip the 
teachers because only candidates who have knowledge of the aub-
ject but who have to be equipped for teaching will be admitted. 
nte Scheme is, however, propoeed to be reviewed after a aultable 
interval. 
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3.20. The Committee desired tu know whether the Institute~ 

ascertained the requirements of the teachers from the States to be 
trained in .. the Institute during each year, and if so, the break u~ 
State-wise. The Committee has been informed in a written note 
that the States have been consul ted. The need for creating a good. 
band of trained instructors has been recognised by all the States. 
No statistics about the rrquireme-nts of teachers have been pub--
Ushed. 

an. 'ftle Committee are surprised that DO speeifie requiremeata .. 
of the teaehers from the States to be tramed in the Institute d1uiDc 
am Jear appears to have been ascertained. On the other haad 
wllea the eourIe was started in AprU, 1987 on an ad hoc basis, oDly 
3 traiDees were trained as teaehers at the special- request of the 
eoneemed State GovemmeDts. In these ~ees the Commit· 
tee are doaWfuI whether it wiD be peeBihle fer the IDstitute to have 
even 18 eaadidates for the Teachers TraiDiDc Course. They would 
1Ike this matter to be s,.afleally takea up with the State Govem-
.eDt. Ulel thereafter a review of the seheme made in order to see' 
If it would 1Je worthwhDe to rGntiaue tile eemse. 

S1l114bu. 

3.22. In the Project Report on the establishment of the Institute 
drawn up by Mr. Hans Tambs-Lyebe, a Norwegian Fisberies Train--
ing Expert an- outline of curriculum for the different courses to be 
undertaken by the Institute has been given as follows:-

• .. 

The Master Fishermen's Course.-''There wiD be DO need of-
differentiating between the education of fishing Skippers 
and Master Fishermen. Their position on board a fishing 
vessel will be different, but they should know each other's 
work and should be able to step in for each other. Such 
students who will pass their examinations as second hands-
before they can get their certificate, may do their subse-
quent sea-aervice as master fishermen on~ board a fishing' 
vessel of the reqUired sizemllnned by a certified skipper. 

"As 'Skipper of a flshing vessel' has its exact meaning accord-
ing to the Merchant Shipping .. Act, 1958. 'Section 78(1)' 
aDd as 'the course at the Operatives Training Institute 
would lead to an examination for 'Second hand ofa fishing-
vessel', it is better to call the course ~he ~r FJaher-
men's course'. to avoid misunderstandfngs~ 
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'"the main points in the training of Master Fishermen would 
be: 

1. Navigation, so as to be able to sit for an examination for 
second hands of a fishing vessel (seamanship included). 

2. ~Elementary knowledge of boat building of marine engines 
and of other mechanical 'installations of board fishing 
vessels. 

3. Use and mainten·ance of echo-sounders and radio telephones 
to an extent necessary for efficient operating of such 
instruments. 

4. Elementary knowledge of the life history and behaviour 
of the fishes, crustaceans and molluscs most commonly 
fished. 

5~ Gear constnletion, oparation,maiDtenanee aDd ~ 
6. "Strategy of fishing". 
7. Handling of fish in m-der to prevent spoilage. 
8. General education in english, marine laws and ftsheri. 

administration. 
9. Book-keeping and accounting. 

10. First aid and hygienics. 

"The course is intended to last.for one full school-year. Allow-
ing for public holidays, vacations and examination time, 
that would mean about 10 months of effective training. 
With 36 lessons (school ,hours) in a wee\t, on the whole 
1440-1580 school hours will be available. 

Course for engine drivers and shore mechan1es.-''The require-
ments for engine drivers and engineers certificate now in 
force, include sea-service on board vessels with an engine 
of 170. HP . or more. Such requirements cannot be ful ... 
filled by fishermen, nor should they be necessary for the 
sake of safety. Now regulations are under consideration 
by the marine authorities, and a d.eta11ed plan for the edu--
cation of ~ engine drivers ca~not be laid down before 
those new regulations are made known. 

"In any case, those who seek admission to the engine drivers 
course, should have some sea experience. It would be 
desirable if they ht'd some experience either as greasers 
or helpers on bo8rd bigger fishing vesSels, but the small 
DuiDberof . suCh vessels in Indian' waters kept in mind, 
that may for the 'present not be possible.- It should there-
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fore be considered if they could be allowed to pass their-
exllDiaatton at the end of the course, while they woulcl. 
set the Certificate when the sea-service is documented.~ 
Again it could be a condition for such students, that they-
passed their subsequent sea-service on board fishing ves--
eels, which would give some assurance that they will 
remain in the fishing fleet. 

"Such a scheme would make it possible to give preference 10-
candidates who have so~e experience from motor vessels-
after having passed a Fishermen. TraiDing Centre, pro-. 
vided they have the necessary educational background. 

"_e workshop service would have been ~useful even for-
students who aim to become sea-going engine drivers. But 
~r tile preaeIl&. it would be di1Bcult to require it. Stud-· 
ents with workshop experience in addition to a training 
centre and subsequent sea-service should, however, be 
given preference. 

"As to shore mechanics, a workshop service of at least three 
years duration (in any mechanical workshop) should be·, 
required. 

-rrainin'g of engine drivers and shore mechanics could be 
~ > given in the same ,course for most of the ~ime, but some 

cWferentiation would be nece •• ry. 
teAt a later date. the-two'eounes l'Ilay"·be' separated, which 

would ... D that doubleworksbop.spaceaad--equipment 
is needed. 

'~For 'both groups of students, a considerable ~rt of the school-,.,_,Id be used fpr practical training in the sebools 
. 1MCbaBical workshop, to ensure that the trainees will be .. 

able to use properly all80rts of D)ebU-working hand-tools·, 
and some sorts of simple power-tools ~" well., Within a 
coucse of 10 months duratioDy about 6 months should be~ 

uaed iD the workshop for geDe~ ~mecb.~cAl tWning. AD 
experieneecl teacher would be.~~le to~ve personal eoD-~ 
duet to eaebof the traillees sot~ir ~orkShop-hours w~ 
give as eftIdent training as pcafble.th~ir future wOik~ 

~.~. -faker.lato eOasicleratlOn~.. ~ .~ ~ 
,. ,... '. 

~ ~"cw:rIo.llum .fOf" enginNlrivers. should include: . . ",#.' ., .... ' . , . " 

· 1 .. Pr"1IaJ- workshop traiDi.,. '" ~ < 

· 1. Constnttloll, rttDnt·., aDd ··matnte ... eof the et\IJDes In! 
OHIl'laonuse onboarei ftsbm, V.~I' •. 
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3. The use of electricity on board fishing vessels. 
t : .. ~; , 

4. Construc~ion, use and maintenance of auxiliary mechanical. 
equipment on board fishing vessels (winches, gurdies -
etc.) . 

I ~~ ~}< 

5. Installation of engines and auxiliary (~quipment in fishing 
vessels . . ~ , . -.. t... ... .... ~< -.... ' } 

6. EJements of technical drawing and sketchin". 

7. General education in English (and some book-keeping). - , .. 
• 

8. Fi~ aid and hygienics. 
• • ~.- , 1 

". . ,,-.~ , '''it:' . ;- j -

"Shore ~hanicsintending- to wark In repcij.r4hoPs for fishing . ' _ . ,_ , .. '. z .', 
boat engines and equipment, may need a little more book-
keeping, and their practical worklhlf ,wafk could be--

.#. ~sUided~ along ~somewhat other ·lmeStli·an the- engirJr 
. .. • ,;,z-.h~~rs' '. r • ~ ,..:.: • .. ,- ·I.!' L f:,'., .," 

QX"IYe • . '. - -- , .,. t 
,I. ....,[j. 

"~l·se is intended to. last f~- ·,oq.~~,fflll. s,s9Ao.l~ye~r. (10 
months effective training, or 1440-1580 s~op.1~p.ours). 

r • 

.. COtl-~ /Of' boat.ouilding fo:reme~-"Th~ b~.t ~l;lp~~ course-
.. it# the qperatives Training lnsw.u.t~ .s~o~~ .aim, at the 

~·.·training of operatives on', ; eman level." The students 
. . must be trained carpenters preferably with~ experience 

from,. boat-building -,yards, belare. they .e~~~, the ~ourse. 
, ". 

The educational background should b~:h~ same as. for 
students at the other courses. 

~'PutiJJ.g theCOll:lW, . the students should build a complete-
• -y' .'bpllt irQin~ Pla.MiDg -to outfftting -a'nd 'instanlfftOrl of ehlfritl~ 

,. , :' ,-. ".,. ' . ... ! . • , . l' ~ , 

. .' With 8. grpup of ~2 students' a boat" df ·abOUt 30 feet size 
, - ,- ~. ,- , >- - <" '. 

. . could "be -~built in 8 months, even if some delay is alt6wei 
. tOt QwiJlg to instruetion purpoIes~ . IDStaDation 'of eiigine 

, . -~ .. t, . 

and which should -be timed, to be: done! iii~eollaborlition 
with thOSe students from the mech11nics' course"whtJ will 
ta~e up w~rk ~t repair workshops. 

" ... 
(1) Drawing and blue-print readin(. 

(2) .~ber ~Iecti!lg and timber seasoning. 
- :0: _"~ or __ ...... ...... ~." ~ .' " ' • 

':.. '" t- '! i" ~ *":! l<.'" .,. ~.."".. ... 

~ (3) Opm-~ion{of powered" a~ ,"'lJ¥lwt::eqr .. : .. y,~~d-wolking: 
machmery. 
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(4) Practical construction methods. 
" 

(5) Mold loft work. 

(6) Installation of engine and ~hanical accessories. 

(7) Book-keeping and cost calculation. 

(8) General education in English, calculation and physics (a 
few lessons on ship-worms, dry-rot and other damage. 
included). 

(9) First aid and hygieniCS . 

.... The entire course would require a full school-year (10 month's 
effective training. or 1440-1580 school-hours) . 

.... ·It has been pointed out, that there is also a need for an advanced 
course in ·boat building and design. It would be be"-r, however, 
to start with the building up of a foremen's course at the Opera-
tives Training lnatitute. When the stat! has got some experience 
and a number of students have been trained on the foreman 
level. one could add a more advanced course, which may be 
attended 'by some of the candidates from the foremen·. eourse 
and by others having ~e necessary qua1ifteations. Iftxperience 
should show, however. tHlt,·'they would require a considerably 
more advanced education1l1 background than the other courses at 
the Operatives Training InsUtute. one should consider the possl-
bility of transferring them to a technological college or a univer-
sitv where naval architects are trained." ... 

.. 

"'It has alao been pointed to the need of training some ·fisheries 016-
cera who would be in charge of the Craft and Tackle Develop-
. ment Programme of the different States and of the Government 
'of Inclia. 'The-training ,0{ sucbpersons would, ~oweverJ rather 
be the responsibility of the Central lDstltuteof FIsheries Eduea-

«. tion in Bombav." .. 

,Cou.".e for 9ea", techniclons.-"A gear t~clmiclan will be an actual 
operative for d-ilD and eonstructiOll of cWrerent gear. He would 
also be responsible for maintenanee aDd repair of gear at the 
shore establishment of one or more fishing vessels!' 

"'Some ~ar techuiclans could also be employed as ambulatory ins-
tructors, who would go to the different ftsbing villages giving 
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elementary instruction in maintenance, repair and improvement 
of local types of gear. His activity co\lld be of great importance, 
because he would form a personal contact between the fisheries 
administration and the minor fishing societies. He should there-
fore got sornc tl aiJliIlg for such \vork as w~ll. 

"It will be difficult to require other preliminary training than the 
experience the student v.till llave had as a fisherman. Such expe-
rience is, however of great importance. Preference should be 
given to those who have passed a fishermen training centre. The 
educational background ought to be the same as for the other . courses. 

"The outline .f the curriculum could be as follows: 

1. Materials of fishing gear, natural and man-made fibres. 

2. Drawing and reading of gear sketches .. 

3. Net making and mending. 
, 

4. The -gear in common use in Indian Fisheries. 

5. Making of compound gear (trawels). 

6. Operating of fishing gear-theory and sea practice. 

7. General education, english, book-keeping and some calcula-
tion. 

8. Extension matters: A survey of Indian Fisheries and trends 
in their development. Fisheries administration (short 
survey only) antI co-operation principles. 

"The course will require half a school-year or 5 months affective 
training. 720 to 790 school-hours will be available. 

"For such students, who have not passed a Fishermen Training Cen-
tre, a pre-course examination should be arranged, to secure that 
they have the necessary knowledge of fish,erie.s matters." 

3.23. Details of courses and major subjects tougbt at the Central 
Institute of Fisherinp Operatives, Ernac:u1am are given below:-
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3.24. The Committee have been informed that the syllabii for the 
various courses were drawn up on the basis of the broad details 
of instructions suggested in the Project Report. The State Directors 
of Fisheries were consulted before the syllabii were finalised. 
Detailed consultations were also held with the Mercantile Marine 
Department. The present syllabii were drawn up in 1964 and have 
not been reviewed since then. 

3.25. The Committee wanted to know whether there is any 
advisory board or sylJabii committee for recommending the syllabii 
for the various courses run at the Institute. It has been stated that 
the question of setting up a syllabus committee has not been con-
sidered and speciftc need for this has not been felt. 

3.28. 'ftIe Committee note that the present syllabii for various 
courses conducted at the Institute Weft' drawn up in 1184. 'fttey 
would suggest that the syllabii may be leviewed periodieaUy In the 
light of the experieDce lained. The Brst such review may be con· 
ducted in 1... and thereafter Oil a quinqUeDDiaJ basis. 

3.21. The Committee would also suggest that this nview may be 
uadertakeD by • Study Team which should include representatives 
of State Govemments, the Mercantile Marine Department, tbe 
I ..... try and other interests elllllltetl in the developmeDt of &she..,. 
laduatry. 

c. Intake Capacity 

3.28. The fol1owinJ{ statement gives the intake capacity in 
different courses and the extent to which it has been utilised since 
the inception of the Institute: 
...... ,'-... 

J. Fishi", S'COIfd Hcmd.( 
1964-65 . • 

196s-66 • • 
1966-67 • • 

,- BfttUw DriverJ 

t·964-6s • • 
1965-66 - • 
1966-67 • • 

................ --4l'-."'!W'DIl'- ... £ I 

CaJl8clty Actual 
No. of 
persons 
trained 

.. -......... -.. ,_._- - --...--.~ . ......-..., .. -.----... -.... ~.-~-.............. ~ ... -+~--- ... -.---.------.--

• 40 28 This course Com-
men red durin g 
1964-

• 40 31 
• 40 23 

• -do-
• 
• 40 22 

"'- .~ -*---..... 
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Actual No. of 

C~pacity persons trained -----

. . 
- • rt 

----------.---- ------ -------------_., , 

3. Gear Technicians 

• • 20 
20 

19 This course com-
• • 10 nlenccd in 1966. 

4. B.Jal Building Foremen 

1966-67 • • 20 II -do-

3.29. The following statement gives the number of applications 
received so far for Master Fishermen, Engine Drivers, Gear Techni-
cians and Boat Building Foremen courses at the Central Institute 
of Fisheries Operatives, Ernakulam and the number ofcandidat~ 
actually admitted: 
-..... --- .-- ......... -----.---- -" ---- -_. _ .. __ ._._------ --.- . -.-~~ ... --.. ... -.. 

Private Fish- Coop. (Jovt. Fish- Tot:.! No. 
adnlitled candi-. ing In- Society Deptt~. cries 

dates' '. dustry Corpn. :of" ., 

.... _iii ._ -" ...... ~..o..-. ___ ~._. ___ ~ ___ ~ __ .. ___ .. _ --_ .. _-_._. _. - ..... - .. _ .......... -
Master Fishermen 

Course 

Engine Driven' Course. 40 

Gear Technicians' 
Coune • 

. . 

Boat Building Forernen . 
Course • 24 

6 1 

3 2 

• • • • 

. . 

• • 201 82 

•• 10 7 74 

47 I 37 

11 • • 35 II 
______________ , ... _._ ........... '~~,_, _. _____ b· ___ "'... ~ .... 

3.30. Another statement s}lowing the State-w~se number of 
trainees who have undergone training in the Institute is given at 
Appendix I. 

3.31. From the statement it appears that not all the States have 
sent trainees for the six categories of courses conducted by the 
Institute. The position is partjcularly unsatisfactory in regard to 
Goa, Mysore, Orissa and West Bengal which did not send any trainee 
during 1966-67 for Fishing Second Hands Course and the Engine 
Drivers Course. The position is also unsatisfacto,lY in regard to the 
trainees for In-vessel Training Course and Boat Bui1ding Foremen 
Course which were started by the Institute during 1985-86 and 1966-87 
respectively_ 

3.32. Explaining the reasons for some States not sending any 
candidates and also fer under-utilisation of the intake capacity the 
representative of the Ministry has stated during evidence. 
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3.33. " ... we found that the seats in the Institute were not being 

fully utilised, or Wlequal :U"tiiisation was being made by different 
States~ To a certain exteBt it is dale to the fact that the inland 
States are not interested in the marine institute and they naturally 
keep out. All the marine States have been interested in this ... · .. 
So far West Bengal is concerned, they do not have any marine 
fishing. They made an experiment, which was not very successful. 
After that they had not tried fishing with larger vessels. Goa also 
ckM!S not have large vessels, although qUite a lot of fishiDg with 
mechanised boats is done. But the training given in this Institute 
is for operatives of larger vessels. Those States which have a fair 
number of large vessels only are more interested ........ SO far as 
Madras is concerned, they have been training in-service personnel. 
Because they wanted the training of other personnel in next batches, 
there is 8 shortfall ....... Mysore had deputedaome persons in the 
first course aad for th~ next tv:o courses they have not sent any. 
We have discn.ed this with the Director of Fisberies and for the 
next course which is commencing in January, I expect they will be 
sending the full quota ...... " . 

. ~~<'48.i&tee are unhappy to DOte that the intake eapaclty 
a.r .. rIeu. eoal .. eoDtiuned at the I"."ate bas DOt beea fully 
·atill..... e~"r since the inception of the Institute. CoasWeriag the 
.~ n-auiremcnts of fisheries personnel for the developmeDt'll 
aetivitiea uf the ftsher~ iDdu!dry the COIIImittee eanllOt .... 
emph .. ~6e .eed for fuller utilisation of the capacity. They 
~u",~st tIae Mlaristry D'ay examine this matter aloDgwith their ..... 
posais for MItt"'- up additioaal trainiaa units aDd fer ·stl-eRltlteaq 
the C ... nI I.siltu«" .f Fisheries Operatives, Ernakulam and take 
suitaN. .....alal ... sures in eouultation with the State Govern-
me .... anti tlaeaRU.,· ilMlUltr),. 

D. T~her·Studellt Ratio 

3.35. It has been ~tated that the following teaeber-student ratio 
obtains at tbelnstitute: 

FiabiQa ·Se ... d.BMld 
Enaine Drivers-COUftIe 
Boat Bu11d!ngForeml'D 
Gear TeoJ;aalclaos 

InVell!l Trainees 

WIWfIIIII~· ratio 1: 12 
1:12 
1:11 

-do- 1:10 

-do- 1;8 

3.38 The CommIttee have been infonned that the abow ratio 
does Dot 1nelude the work-load due to the Ad-fIoe TeaetMtr Tt81aees 
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-eourse and·:the Ad-Hoc connes for FAD. Fellowship holders In 
Fishing Second Hands course and Gear TechnicianscouTse. 

3.37. It has been stated that the above teacher-student ratio i.s 
rather very high on the students' side and it will be optimum if the 
ratio is brought to 1:6, beeause the traifting has to be ~Kiven to the 
individual and -not to the clwss, i.e. the teaehet' ,has -to pay individual 
attention to each trainee -because of the natUTe o'f the subject and 
due to the fact that the trainees have different educational and pr0-
fessional background. Hnwever ,by the appointment of Dew Illstnao-
tors the ratio will be brought to 1:7 with which the waiRiftg pIW-
gramme can be managed for the present. 

3.38. Asked to state whether the Ministry had conducted any re-
view of the workload -of the Institute, keeping in view the munber 
of additional courses that are likely to be started and the additional 
number of the students that would be joining the Institute. the Com-
mittee have been informed that such a review was conducted. Baaed 
on these work st~udies. additional teaching and supporting staff have 
been sanctioned. 

3.39. It has also been stated that with the present sanctioned 
stretIgth. the teacher-student ratio works out to 1 :7, which Is con-
Rdered to be satisfactory. 

3 .••.. 'rhe ~ttee DOte that the preseat tetlc"er ... ~I_ Ntia . 
la-the lastitute lS satisfadory. TIlisshould be ... lat •• ecI. 

E.Cost Per Trainee 

3.41. The Committee have been informed in a writtea note that 
the cost per trainee during the training period works out.- to Rs. 3690 
for 12 months. 

3.42. Expenditure to the Institute per trainee is the sat'lefor 
priva~e and Government sponsored trainees. 

3.43. The Committee wanted to bOW whether the IllDistry had 
worked out any fonnula tedeterlotnethe cost of traiDiDl· per ttu. 
dent in the Instjtu1~. Ith~ been Itated that nofOrJDuJa sa such has 
been worked out. 11le total expenditure in a budget year, interest 
on the value of the capital equipment and depreciation of machinery 
and vessels are to be considered for arriving at the total expenditure 
incurred by the Institute on each trainee far the period of bleSS-
m~t -

3.44. It has, however~:been stated that eonsider-iag the fact that 
_~eet have to he trained at sea· aDd OIl ~ja Iubjeet.llike Havl-



~ 1 -gation and seamanship, Marine Engineering, use of Electronic eqwp-
ment for fish-finding and communication, gear-making, all of which 
require operation of fishing vessels and other machinery, the cost per 
trainee Is reasonable. 

< 3.45. While agreeing that in view of the specialised nature of 
traiDiDi and eqUipalieDt etc. the cost per stucient may Dot be consi-
dered very high, the Committee would like to point out that if tbe 
trainiDi capacity at the lDstituteis fully utilised the cost per trainee 
ean 'be further redueed. They would also urge the Ministry to work 
out a formula for determiDiDg the cost of training per trainee at the 
Institute. 

F. Stipellds 

3.46. It has been stated that tuition and accommodation are free. 
No charge is collected for the water and electricity supplied. A 
private trainee has 'to spend about Rs. 60 p.m. towards messing ex-
penses and another Rs. 40 p.m. for other expenses. In all, a private 
trainee has to spend about Rs. 1200 per year on his food and other 
miscellaneous expenditure. In addition to this, Rs. 100 will have to 
be spent by him on study tours for the entire training period. 

3.47. The Committee have been informed that the private candi-
dates are not normally given any stipends or scholarships, by the 
Central Government or the State Governments, except in the case 
of Scheduled Caste candidates sponsored by the Kerala and Mysore 
States.. whosesti~nds are bome by the State Governments. The 
Ministry have recently sa~ctioned 15 stipends in various courses for 
deserving candidates intended to be employed in the fishing vessels 
of the Central Govemment Institutions. 

3.48. It has been further stated that the rate of stipend of Rs. 100 
per month was fixed in 1963. The stipends are given by the sponsor-
ing State& Any review would have to be done in consultation with 
the States, but in view of rising cost it is proposed to initiate a review. 

3.8. TIle COIIlmiltee trust the positiOD will be reviewed in the 
Qear future·.Ua eeasaltatiOD with States as the rate of stipeacl. _. 
ked loae aao ... Deeds revisioa ia view of the risiac east olliv' ... 
prevaili.. ill the eoaatr)'. 

G.TrainiDc Vessels 

3"SO. In the Project Report on the establishment of the Institute 
It has been pointed out that: 

"It ~ould be an advantage, if some of the instructions could 
be given on board vessels of di1ferent sizes. But suelt 
Wllels' are very expensive tobufld, and once tbeybave 



heen built, they should be used throughout the season. it 
would not be possible for the Operatives Training Insti-
tute to use the vessels continually, and it would not be a 
good solution to let it have, a fleet of up to four vessels of 
different sizes for training purposes. Each course will 
need relatively few days at sea· 

There are, however, stationed in Cochin and Ernakulam ves-
sels of different sizes belonging to the Government of 
India institutions, Kerala State institutions and to the 
Indo-Norwegian Project. The Operatives Training Insti-
tute authorities should at an early date take up negotia-
tions with those institutions in order to be able to lend 
vessels of different sizes and with different equipment for 
the number of days required. It is essential that the 
School's budget should make such lending possible to the 
extent needed for efficient training. Even with a very 
copious sum available for such purposes, the necessary 
sea-training will be considerably cheaper-and at the 
same time more efficient-than if the Operatives Training 
Institute should have its own fleet. One should also re-
member that fishing vessels during the years will get new 
and more modern equip~nt. That is a development 
which a school for financial reasons would find difficult 
to follow up. Sea training during the courses should al-
ways take place on board vessels with the most modem 
equipment. " 

3.51. The COlUmittee have been informed in a written note that 
the Institute h~ at present three old vessels one of 50 ft. and two of 
34 ft. each. The vessels at present conduct regular fishing operation 
with batches of trainees on board for the purpose of imparting prac-
tical training on the different aspects. 

3.52. It is proposed to acquire two more Swedish fishing vessels 
of 93 ft. in length. They are expected to be available by August/Sep-
tember, 1968. 

. 3.53. Asked to state why it is necessary for the Institute to have 
additional vessels of its own when there are vessels available with 
the State Fisheries Departments, the Committee have been informed 
that the vessels have to be above 25 tonnes and specially equipped 
for training in all principal methods of fishing, fish finding naviga-
tion and seamanship.. Such vessels are not available with the State 



Fisheries Departments. The vessels are intensively used and it 
would aothe practicable to depend on vessels from other sources 
which would be having their OWll functions. 

3.54. Asked to state the justification for providing two new ves-
sels to the Institute when there are several vessels with the Deep 
Sea Fishing Organisation the Indo-Norwegian Project it has been 
added that the two new Swedish vessels have been specially equip-

~ 

ped for training purposes so that efticient training can be given. 
None of the vessels now available is equipped for this purpose. They 
are only exploratory fishing vessels conducting a particular type of 
fishing. The number of vessels available in the Deep Sea Fishing 
Organisation meets the need for survey. They cannot, therefore, be 
transferred from survey work to the Training Institute. 

3.55. The eon.nittee also waated to ItnGw"the dates of acquisi-
tion oftbe existing three vessels of the Institute and the period for 
whicb they were operated. In a written note it has been stated that 
the three vessels were acquired on thetollowing dates: 

Name of the 
Vellel 

___ "AI. I·-'~ 

M.F. V. Bangada 
M.F.V. farpon I 
M.F.V. Samudra 1 

•• 

• • 

, . . 
Date of 

acquisition 

1.1.1966 

11.4.1e67. 
~1~_. ____ ._,~. __ .C ___ .4 ___ ----------,.~--------_____ b __________ __ 

3.56. About the period during which the vessels were operated 
it has been stated that after the M.F.V. Bangada was taken over 
from the Deep Sea Fishing Organisation, it was modified and 
equipped for training purposes and it was put into operation in the 
same month. The vessel operated for training purposes during the 
months of February. March and April 1966. ' 

3.57. The op!!rations were suspended in May, 1966 and the vessel 
was slipped for major repairs. The repairs were recommended and 
su,erviled by Ute Engineer and Ship Surveyor of the Meramtile 
Marine Department and the repairs were completed on 2Bd AlIguet. 
1967 and the vessel will soon be starting fishing operations. 

3.58. Samudra and Tarpon were taken over on 11th April, l_ 
and operated as below till 18th June, 1961. 

April 1.7--11 days of operation 1 
May 1887--31daya of operation >-
.JUDe ttr7-1Sclaya of opa-'" J putpBl! 
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3.59. While ag.reeing that the Institute needs vessels equipped -with 
special type of equipment required for training i~ all principal 
methods of fishing, fish finding, navigation and {seamanship, the Com-
mittee are not convinced of the need to acquire new vessels exclu-
sively for the Institute. The Committee are of tho view . that 
arrangements could have been made w~fh the State Governments 
and other fisheries institutions for fitting \ their vessels with the 
N!qui...t type of -equiplDellt when required. They SOftest that future 
req1lirements of vessels for tlUs Institute as also for other fisheries 
institutions of the Government of India should be ca·refully examined ,.-

in order to avoid Iarge-scaleexpcndi.ture, wherever feasible. 



CHAPTD iv 
ADMINISTRATION 

A. Asselsment of Staff Streapb 

4.1. The following statement gives the total number of sanctioned 
posts (gazetted and DOD-gazetted) and the number of posts lying 
vacant .s on 18th September, 1967: 

s. 
No. 

Name afthe posts 

Ga.ttted 

I. Director. . 
2. Chief Instructors 
] . I Tl"truaon .. • 

4· Administrative Officer 

NOfI-O;UBtttd 

t • Assistant Instructors • 
2. S:nior Blectrician . 
3. Technical Assistants . 
4. Draugbtsman · 
s. Wireless Openator 
6. Artist Photogrtpber . 
7 Librarian. . . 
8. Fitter . . . 
9. Welder · · . 

10 Turner . • 
t I . Blacksmith • 

12. Junior Caretaker 
13- Drivn .. • 

14. Bus Driver 
IS. Blectrician 
16. Carpenter 

Millistnlal 
17.. Head Clerk 

18.. ACCOUDttnt 

• 

• 

• 

• 

• 

• 

.. 

• 

• • 
• • 

• • 

• • 

• 

• 

• 

• • 

• 

• • 

• • 

• 

• 

• • 

• • 

• 

• • 

• • 

.. • 

• • 

• • 

• • 

• • 

• • 

• • 

• 

• • 

• • 

• • 

• • 

• • 

• • 

• • 

• • 

• • 

• 

• • 

• • 

• 

• • 

• • 

No. of No. of 
sanctioned vacant 

posts posts 

I 

2 

7 
J 

5 
I 

8 
2 
I 

I 

I 

2 
I 
I 

I 

J 

I 

1 
I 
I 

I 

I 

Nil 
2 

3 
I 

2 

I 

Nil 
Nil 

I 

I 

I 

t 

I 

J 

I 

I 

~il 

Nil 
NU 
NU 

Nil 
Nil 

,, __ "' .... __ 1IilJI ...... t I. ---..'_ ..... -_. __________________ ------
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,' .... . ------

s. Name of the POSts No. of No. of 
No. sanctioned vacant 

pos·s posts 
-- .---------~--- ... ' -~~,. 

19· Senior Clerk • • • • • I , 
20. Stenographer • • • • 2 t 

21. Storekeeper • • • J Nil 
22. Cashier • • • • • • t Nil 
23· Junior Clerks • • 4 Nil 

Floating Stafj 

24 Bosum Certified • • • 3 Nit 
2~. Engine Drivers (Class I) • • • t Nil .. 
26. Engine Drivers (Class II) • • • 3 Nil 
27· Junior Deckhands • • • • II Nit 
28. Cooks • • • • • ~ Nil 

Class IV 

29· Net-mender ~ - 3 , 
30. Bus Cleaner • I Nil 
3t. Attenders . • • • • S 
32. Peons • • • • • • 3 Nil 
33· W,tchman • • • 3 Nil 
34· Cook • • • J Nil 
3S· Seavenger • • I I 

36. Masalchi • • • • I I 

37· In-vessel Trsinees • • • 20 S 
- -.~ ......... 

TOTAL IIO 30 
-- -----..---... - -.. ~ .•.. ~---. ----,-,---- -.. ~-.-•.... ---

4.2. Reasons for not filling up the vacant posts have been stated 
to be as under: 

-' 
''Twenty-three posts were created with effect from 1st June, 

196'1. The posts of 2 Chief Instructors have been advertis-
ed by the Union Public Service Commission. Recruit-
ment rules for 3 class I posts and one clas~ II posts have 
been finalised and a requisition is being sent to the Union 
Public Service Commission shortly. Recruitment rules 
for other posts are under ftnalisation. 

The post of Administrative Offtcer beeame vacant with effect 
from 5th July, 1967. The post has been advertised by the 
Union PublieServiee Commission and recruitment is 
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being finalised. The post of Assistant Instructor (Boat 
Building) was advertised by the Union Pablic Service 
Commissioa twice but the response was poor. The UmtJD 
Public Service Commission has suggested alternate recom-
mendations." 

4.3. With regard to the present position in respect of six post. 
of gazetted Officers (Chief Instructors 2, Instructors 3, and Adminis-
trative Officer I), which were lying vacant as on 18th September, 
1967, the Committee have been informed that as on 16th December 9 

1967 two posts of Chief Instructors have been advertised by the 
Union Public Service Commission. For the post of Administrative 
Officert the Union Public Service Commission have recommended. 
candidate for appointment. The three posts of Instructors are lying 
vacant since 1st June, 1967. As regards 24 non-gazetted postswhicll 
were lying vacant as on 18th September. 1967 and GIlt of whieh 2Q 
posts were created on 1st June, 1967, the Committee have heeD 
informed that the posts have since been cleared for recruitment 
throuJ!h Surplus Cell and requisitions have been sent to the Employ-
ment Exchanges. It has also been stated that one post of Assistant 
Instructor (Boat Building) is vacant. Now the Union Public Service 
Commission have recommended training of a suitable band for this 
post as they were not able to recommend a qualified candidate. 

4.4. The Committee have also been informed that the Director 
of the Institute had suggested enhancement of pay-scales so as to 
attract suitable candidates. This has, however, not been accepted 
for the present in view of the ban on revision of scales. 

RecYUtitment Rule. 

4.5. The Committee have been Informed that the rules for the re-
cruitment and promotion of majority of Class J and Class.n nosts have 
been ftnalised and recruitments are being made on the basis of these 
rules. For posts created in June. 1967, the rules have been finalised 
for the Chief Instructors' posts. Rules forotherJ)OSts are being 
finalised in consultation with the Union Public Service Cammission/ 
Ministry of Home Affairs etc. 

4.6. It has also been st.ated that Class I and Class It staff are 
recruited througb the Union Public ServiCe Commission. 

pO!J-Scole, 

4.1. The Committee haVe been informed that t~ pay-seales of 
teaching stafPat the Central Jnqtitute &f Pls'heries ~ratives, 
ElnakuJam are on Class J Senior and Jtraior enles.. Aalistant In-
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structors a'n!'"()n Class I non-gazetted scales. The pattern is broadly 
similar to that obtaining in other Central Government Training 
Institutions. The scales in the Central Institute of Fisheries Educa-
tion, Bombay, and the Central Inland Fisheries Research Institute, 
Barrackpore, are, however, scientific scales while the scales sanction-
ed for the Central Institute of Fisheries Operatives are non-scientific 
scales .. 

4.8. 'nle' Committee are glad to Dote that rules for the recruit-
ment and promotion of majority of Class I and Class U posts have 
heeD finalised and' rales for otbe ': posts are being fiaa.lised in COil-

saltation with the Union Publil! Service 'Commissiea/Millistry of 
Home Affairs etc. They kust that the rules l'elating to the other 
posts will be finalised without delay and it will be possible for the 
organisation to recruit suitable p~rsons and fill up the vacant posts 
of gazetted officers early. The Committee ~ther' hope that tbe 
non-gazetted posts 'which have since been cleared for recruitment 
\vill be filled up shortly. The Committee need hardly emphasise 
that keeping a large number of posts vacant especially in trainirta 
institutes is detrimental to the interests of the institute itself as the 
training prog-rammes is upset thereby delaying the entire training 
programme. 

4.9. The Committee hope that the suggestion of the Director of 
the Institute for the enhancement of pay scales so as to attract suit-
able candidates will be considered at the appropriate time so that 
there is DO dearth of suitable persons for purposes of imparting 
training to the trainees for Fisheries Operatives. 

B. Annual Report 

4.10. In a written note furnished to the Committee it has been , 
stated that the Central Institute of Fisheries Operatives, Ernakulam, 
does not publish the annual report. 

4.11. Since the Central Institute of Fisheries Operatives is the 
leading institution for training operatives of t various skills required 
by the developing fishery industry of tbe country,it is desirable 
that it should publish its own annual report. The Committee bope 
that the Ministry will ensure the publication of an annual report 
~ from the next finan~i,,1 year. 

c. E,,'aluation 

4.12. The Committee wanted to know in what way the working 
of the Institute could be improved. In a written note furnished by 
tbe Ministry, the Committee have been informed that the Institute 



has been in existence for only four years and certain courses are 
still to be started. As such the question of bringing about improve-
ment in the working has not yet arisen. 

4.13. The Committee feel. that the working of any organisation 
or trainiD, institute Deeds to be evaluated at certain intervals. They 
-lII,est that 8 review of the functioning of the Institute may be made 
.fter the financial year 1968-69. Thereafter an evaluation of the 
working of tbe Institute may be made on a quinquennial basis on 
the lines sUI,ested by the Estimates Committee in para 9 of their 
16th Report 08 the Ministry of Food, Agriculture, Community 
Development ;a.d Cooperation (Department of AJ:ri~lllture)-IndiaJI 
Arrleultural Research Institute. New Delhi. 



CHAPTER V 

BUDGET 

5.1. The Committee have been informed that an allocation of 
RS. 61 lakhs was made for the Institute fQr the Third Plan period. 
The actual expenditure during the period, however, was only Rs. 4-40 
lakhs, as the Institute was set up late in the Third Plan period and 
the land and building were obtained free of cost. 

5.2. During the Fourth Plan period a tentative provision of 
&. 125 lakhs has been made. It has been sta.ted that thf provision 
should normally be sufficient, althou-gh the Institute has to organise 
some new courses. 

5.3. It is noted that during the year 1966-67 the actual expenditure 
under Revenue Account was Rs. 3,03,226 including the debits to the 
extent. of Rs. 9,273 .entered during March, 1967 (Final and Sup-
plementary). The budget p,-ovision for 196'7-68 has been estimated 
at Rs. 3,43,000. The chief reqgons fOI\ increase to the extent of 
Rs .. 40,000 over the previous year are stated to be as follows: 

"(1) Out of the six sanctioned posts of Gazetted Officers, three 
were remaining vacant during the beginning of 1966-67. 
Of these vacancies, two were ftlled during the year and 
one was lying vacant tl-troughout 1966-67. All these 
vacancies were filled and fully provided for in 1967-68, 
The additional provision' jn this regard amounts to 
Rs. 13,000. 

(2) Nine additional posts of flo~.ti.ng staff. were created during 
the end of 1966-67 with the traDSfer o~' ftshing vessels, 
M.F.V. Bangada in Januarv. 1966. Provision for these ,. 
posts amounting to Ra. 22 .. 000 was made in full in the 
Budget Estimates of 196'7-88. 

(3) Enhancement of the rates 0' D.A. is another factor for the 
increase in the Bud~et. Estimates of 196'7-68 over the aetuals 
of 1988-6'7, amounting to Rs. 5.000 more in 1987-68 b\rdget 
estimate. " . ~ ,. 

3497 (ai) LS-4 - • 
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5.4. The original budget sanction, final reappropriation and actual 
expenditure under capital head for 1966-67 are as follows:-

I. Buildings • • • -20,000 

2. Other cspital expenditure. 300,000 

• • 3~o,ooo 
••• e . 4 4 

Reappro-
• • pnatton 

71,000 

6S,100 
• 

J,36JIOO 
4 

Actual 
Expenditure 

61,085 

54,424 

1,IS,509 

The original grant of- Ra. 20,000 was made for- certain- alteratioD 
and rennovation of the existing buildings and also for accepting the 
debltaoa'.the compJeteditems of work- of- the· preYiouayears. This 
bad"' to . be~gmentecl' as the provision made for the debita! re1atiDg 
te, the· wor~ -fA. earlier years was founcl inadequate. ~ savin.p 
'are due to the non-inclusion of the expenditure pertaining to.cenam 
items of electrical work which was anticipated earlier and provided 
for. 

. 
• All ... 

TheforillnaJ provilioa DfRa. 3,00.000 was made for the following 
Items; 

.' _ ............. --_.----_. ...........,.---------- ------
Rw. 

I. • • • e • • • • .: so,ooo 
• e • • • .. , . so,ooo 

• • • • • • . 2,00,000 

TOTAL •• ~ • •• • - .. 
, 

S.S. A sum of Rs. 50,000 was provided in the budget under "Capital 
Head" for 1988-87 for the purchase of a Milling~ MachiDe- But the 
provlaion was,,,Dot utUised with a view to ,eeonomtae expenditure on 
the Capital EqyJpment tindefforts were made to buy a Milling Attach-
ment instead of a complete ~machtne. 

5.8. The Milling Machine haa,bowever~ not Yet beal provided. 
,A MlUlng Attaehment to the existing Lathe will be procured. 

S.,~ A. regmds the woodeJlt bull, it has been' stated· tbatorder 
h. bfe!t' plaeed with VIs. Bnmton and Co.. lIoPtee~ Ltd., Coehfn 
by- the DInJetor·Gene-al ofSupplJes aDd DlSpoIlll. -t;- constnIet a 
40- wooden huD. . ~ ~~ 



5.8. The acquisition of. a new fishing vessel for which Rs. 2,00,000 
was provided was put off as two more old vessels were made avail-
able by transfer from the Offshore Fishing Organisation. The provi-
sion was, therefore, not utilised as a measure of e~onomy. 

5.9. The reappropriation of Rs. 65.100 was made ~for the payment 
of aIle Asok Leyland chassis purchased, for the. cost of bus body 
building and the price of one wood working lathe. Out of the above 
provisions the amount set apart for the bus body building c~ld 
not be utilised as the work was not completed before 31st Mareh, 
1967. This accounts for a saving of Rs. 10,616. 

5.10. A provision of Rs. 28,74,000 has been ma4e under Capital 
Account for the year 1967-68. Main heads of expenditure are as 
follows: . ~ "~f 

" 

I. Buildings • • Rs. 40,000 Provided for reP!lirs ~-and 
'renovation of existing 
buildings and those to 

~.~ Other Capital 
Expenditure 

be acquired in Madftls. 
Rs 28,34,000 The :provision inc~s 

·Rs. 26 -lakhs for the 
purchase of 2 fishing ; 
vessels. TIle ranaiBing ~ 
amount of 'Rs. 2,34,000 
is for ~.a:trthase of miDing •. ae, band, 
"saw machine, boat buiJd-
ingequipment, equip-
ment for fishing vessels 
-etc. 

5.11. Reason for increase m proviSion for 1967-68 as compared-to 
1966-67 is on account of a provision of Rs. 28 lakhs made for the 
acquisition of two Swedish fishing vessels proposed'to be purehaaed 
during the year. 

5.12. The Committee note that year after ,ear:there have bleD 
_Ie savings. They also DOte that in 1168-67· the ;aefluisitlon of • 
new tlshiDg vessel was put ott and the two Swe41ish ve8lels for wbleb 
provision of Bs. Z8 lakhs was made iD the Capital Ace01l1lt for Sle 
year 1187-18 are likely to IJe reeeived only in AagllJf/September 1188. 
This dearly indicates lack of advance planDln,. '~e Committee 
would stJesa the aeecI for a more realistie flandaJ phm.la,; so -'at 
disproportionate saviDp are avoided in futare. 

Nav :oa.m. . , 
Ma:rch 23. ,.1988. 
Chtritra 3, 1890 (Sob) 

~P. VENKATASUBBAIAH, 
ChAinntln, 

~1tim4tes Committee~ 
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APPENDIX U 

Summary of Recommendations/Conclusions contained in the RepOTt 

S. Reference to 
No. Para No. :»f 

theRepon 

Summary of Recommendations,'Cooclusions 

""'~ _______ ' _____ .V'~ " ...•••.. 

(1) (2) (,1 ) 
• 

...... ~----. ..... -.. ,---....--.,; ... ~-~--"'-..,. ......... -.-, .. -.-...... --'--,- ........ ,-.... ------.-, .... -~-... --
1. 1.9 The Committee note that the Central Institute 

of Fisheries Operatives has been set up to pro-
vide institutional training to ~opeN.tives at vari-
ous levels of skills in fishing, navigation, boat-
building, marine engineering, etc. The Com-
mittee hope that the Institute when fully deve-
loped would be in a position to satisfy the grow-
ing demands of various categories of operatives 
required for the fishery industry in the coming 
years. The Committee would stress the need for 
maintaining close coordination with the Central 
Institute of Fisheries Eduaetion at Bombay 
which gives composite training to administrative 
personnel of higher categories. in a large number 
of ftelds pertaining tq ftsheries. These two In-
stitutes as well as the State Train'Q1g Institutes 
should be in a position to meet the manpower 
requirements of the develOping tlsbery industry. 

2. 2.19 The Estimates Committee note that the Com-
mittee on Fisheries Education had given the re-
viaed assessment of technical ,personnel for fish-
eries required to be traiuedby 1186 in its report 
published in August, 1959. As apinst 150 Skip-
pers, Master Fishermen, Mates. etc. .. for large and 
medium vessels, 50 Gear Teehnidans and 100 
Engine Drivers, the Institute COIJld train only 
59 Fishin'l Mates, 49 Englne"Drivers and 19 Gear 
Technicians by the end of the 'nrird Five Year 
Plan period. The Committee feel that had the 
Government acted promptly to let up the Cen-
tra] Institute of Fisheries Operatives on the 
basil of the recommendation made by the Com-
mittee on Fisheries Education in lB. facilities 
could have been ereated mudl earlier for im-
parting trainin« to the 'varieus categories ,of 
technical personnel required for fisberies dege-



- .. ------. 
(1) (2) 

48 

(3) 

lopment. As matt~s stand, the Institute wu 
set up in 1963 and. is confronted with a big gap 
between the requirement and the availability of 
technical personnel An. all~ut effort has, there-
fore,: to. be made to hridge· this gap so that the 
fisheries development plans, are not hampered. 

2.20 The Committee note that 500 Boat-Building 
Foremen, 100 Teacher Trainees and 250 Shore 
Mechanics would be required by 1970-71 but the 
Insiitute would not be in a position to meet this 
requirement in full even after cmating addition-
al facilities by way of new Sub-Stations. They 
are also unhappy to no1e that this Institute 
would not be able to traiD an:r Marine Engineers 
even by 1970-71 although 50 Marine Engineers 
WOUld, according 10 the Ministry, be required 
by then. The Committee however, are glad to 
note that the target for training Skippers, 
Engine Drivers (Class I) and Radio Telephone 
Operators would be exceeded by 1970-71 after 
additional training facilities are created by that 
time. 

2.21 The Committee would. suggest that a more 
realistic' assessment of tbe~ training requirements 
of the various cate,gories of technical personnel 
required . durin~ the next five years be made and 
a phased programme drawn' up for augmenting 
the training facilities in the; Institute as well as. 
in the' Sub-Stations which are proposed to be set 
up, so that there is no' further shortfall in the 
number of trained personnel by the end of 1972-
'l3~ 

I. 2. 34 The Committee are surprised that no under-
taking bad been iiven by the· State Governments 
regarding the, actual number of persons they 
would depute for trainiDR' to' the Sub-Stations of 
the- Central Institute- of Fiaheries Operatives. It 
is also surprising that no firm- and reliable assess-
ment had been made with regard to the re-
quirements of the private sector before setting 
up the Institute and the Sub-Stations. The 
Committee need hardly point out that without 
proper ~ent of ~e Tlumber 'of ttrainees 
that were expected to be trained in the Insti-
tute and. its. StJb-Stations, the basis of assess-
~ent adopted by Go~ernment is likely to prove 
lncorrect and may. therefore, affect the program-

-_ .. --.-. ...---, v.w._ ..... ~ •.. -.-- .•. ~. __ , .. __ ._ ..... __ "..-.• -v-,,~_ ... _~._ ,._ "_'_'_"'''~ __ '' ._ ,. _ ......... """ ....... ,. ...... ~._ •. __ .. . __ . __ , ' __ "'",_W'" ...... ~_,_ • ' '' __ •• " ._'._.,. ,_ ., •• _._ _, ••• _'._ • 
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(1) (2) 
-------.. .-.-,-, .... ,-.~ .."....,-' ..... ----- --

• 

(3) 
.- ---------

me of training of the various categories of per-
sonnel. The method adopted in assessing the 
reqUirements of the private industry also ap-
pears to the Committee to be a roundabout one. 
The Ministry should have obtained specific 
ftgures from the associations or representatives 
of the industry concerned in the various regions 
of the country 80 that an integrated plan for 
training could be drawn up and implemented. 

4. 2.39 The Committee note that the duration of the 
traininsr course in the various training centres 
under the State Governments varies from State 
to State extending from 4 months to 10 months. 
They suggest, therefore. that the need for hav-
inR uniformity in the duration as well as the 
courses of training should be emphasised on 
varlou,s State Governments so as to avoid difter-
ent levels of efIlcieney amongst the personnel 
trained in different State centres. 

5. 2.40 The Committee recommend that the Ministry • should review the position regarding expansion 
of trainin.r facilities both at the Fisheries Train-
ing Centres in the States and in the Central In-
stitute of Fisheries Operatives and its Sub-Sta-
tiona 10 as to have a eo-ordinated afli::eh in 
the matter. If the intention of the . try is 
that the training facilities for larger vessels 
should be concentrated in the Central Institute 
and its Sub-Stations, this should be clearly point-
ed out to the State Governments concerned so 
that there is no duplication of trainlnJl facilities. 
Moreover, keeping in view the need to train up 
the personnel estimated to meet the needa of 
ftaheries development anticipated, the M1~ 
shOuld carry out eXP8Dldon in the training fad-
llties for Fisheries Operatives ensuring at the 
same time thattbe maximum utilisation is made 
of the ex1atfn« facilities in the various eentres 
and the "Institute and its Sub-Stations. 

8. 2.41 The Committee hope that the persons trained 
in the Ffaberies Trainin~ Centres In the States 
and In the Central Institute of Fisheries OPera-
ttVfl and Its Sub-Stationa will be gainfully em-
1)loyed in the trade in which they have been trained. . 



(1) 

7. 

8. 

, 

10. 

11. 

(2) 

3.3 

3.4 

3.7 

3.16 

11 

(3) 

The Committee are happy to note that the In· 
stitute -gives 8 three-month preparatory training 
to the ·new e'ntrants., They trust that this facili-
ty will be continued and made a part of the 
trainine: course so that more and more fisher-
men can take advantage of the training impart-
ed at the Institute. 

The Committee agree with the observations of 
Mr. Hans Tambs-Lyche, a Norwegian Fisheries 
Training Expert, who prepared the Project Re-
port on the establishm~t of the Institute that 
the students at 'the Operat~ves Training Institu-
te should- be recruited from among th~ fishermen 
and as far as Master Fishermen, Engine Drivers 
and Gear Technicians are concerned. that would 
rather be a necessity. They would urge that 
while admitting candidates preference should be 
given to young fishermen havin5l background 
education upto 8th standard. The States may 
be requested to give wide publicity through 
fisheries schools about the facilities for trainin~ 
available at the Institute. 

While the Committee are glad to note that the 
Institute has started training courses for Shore 
Mechanics and Radlo Telephone Operators,_ they 
tail to underst&nu w by it could not be possible 
for the Institute to ascertain well in advance the 
firm requirements for such personnel from the 
States before finalising arrangements for start-
ing the courses. They -hope that the Institut~ 
would ensure that the intake capacity for these 
two categories of personnel is fully utilised. 

The Committee note that the Ministry of 
Transport has nat. accepted the sugiestion with 
regard to -modifications in the Rules and Regula. 
tions .Applicable __ to Motorjsed Fishing Vessels, 
1959 on the ground that ~'relaxations Will, how-
ever, be considered if any difficulties are experi-
enced and exemption gtanted in suitable cases." 
The Committee do Dot know whether the Skip-
pers and own~J:S of vessels concerned are awar£ 
of the decision of the Ministry of Transport as 

. otherwise it is unlikely that they.will seek f€--. ,- ,,- laxation.' 

3.21 The Committee are surprised that DO specific re-
quiremejlts of the teachers from the States to be 

----- ------------------------



(2) (3) 

'trained in the Institute duri.Da each 'year appears 
to have been ascertained. On the other hand 
when the course was started in April, 1967 on 
an Gd hoc basis, only 3 trainees were trained as 
. teachers at the special request of the concerned 
State Governmental. In these circumstances the 
Committ~e are doubtful whether it will be possi-
ble for the Institute to have even 10 candidates 
tor the Teachers Training Course. They would 
like this matter to be specifically taken up wiib 
the State Governments and thereafter a review 
of the scheme made in order to see if it would 

, be worthwhile to ccmtinuethe course. 

12 3.26 The Committee DOte that the present syllabii 
for various eourses Conducted at the Institute 
were drawn up in 1964. They would suggest 
that the syl1abU may be reviewed periodically in 
the light of the experienee gained. '!'he ftrSt 
sueb review may be conducted in 1969 and there. 
after on a quinquennial basis. 

la. 

• 

.. 

3.27 The Committee would also suggest that this 
review may be undertaken by a Study Team 
.,hteh mould include. representatives of Stau: 

. Gov8l1llDeDta, the Mercantile Marine Depart-
.-.nt., the tadustry aDd other interests t!ngaged 
ill the development of fishery industry. 

3.14 The Committee are unhappy to note that the 
intake eapaclty for various courses conducted at 
the Institute has not heeD fully utilised ever 
.nee the ineeptiOll of th~ Institute. Considering 
the prelent requirements of ftsheries personnel 
for the developmental activities· of the fisher) 
industry the Committee cannot over-emphasise 
the need for fuDerutfiisation of the capaclt:i. 
Tbey suggest the KJDfstry may examJne this 
ma~ alongwlth their proposals for setting up 
additional traitriDI units and for strengthening 
the Central Institute of rlSherles Operatives, 
I:rnahlam end take suitable remedial measures 
In consultation with the State Governments aD~ 
theftahery Industry. 

3.40 The COmmittee note that the present teacher-
studmt ratiobl the Institute ts aatimetory. ftl8 
abouJcI M lJlaiDtaine4 . 

• -'---



(1) 

11. 

1&. 

17. 

18. 

a.' . 
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(2) (3) 

3.45 

3.49 

3.59 

4.8 

4.8 

While agreemg that ill view of the specialised 
nature of training_and equipment etc. the CUlt 
per student may ~ beCOllside~d very higJ;t, 
the Committee W'O'Gld like to poInt out tllat .11 
the training capacity at the Institute lS fully 
utilised the cost per trainee can .be further~~e .. 
duced. They would also. urge the Ministry to 

. work out a formula for determining th\! cost of 
traininl per trainee at the Institute. 

The Committee trust the position with regard 
to the rate of stipends ~il1 be re"iewed in the 
near future In consultation with States as the 
rate was fixed long ago and needs revision in 
view of the rising eost of Jiving prevailing intlle 
country. 

While agreeing that the Institute needs vea-
sels equipped with special type of equipment rt,.· 
quired for training in all principal methods ot 
fishing, fiah findings, navigation and seamanship, 
the Committee are not convinced of the need to 
acquire new vessels exclusively for the Institute. 
The Committee are of the view that arrange-
ments could have been made with the State 
Governments and other fisheries institutions for 
fitting their vessels with the required type of 
equipment when required. They SUggEst that 
future requirements af vessels for this Institute 
as also for other fisheries iDstitutioDS of the Gov. 
emm~nt of India should be carefully examined 
ill order to avoid large-scale expenditure, wher. 
ever feasible. 

The Commit_ are gI.d to note that rules for 
the recrui1ment and promotion of maJority of 
Class I and Class II posts have been finalised 
and ruin for other POsta are bein« finalised ~n 
eonsultation with the UDfon Public Service 
COJDmissioD/Ministry of Rome Mairs etc. They 
trust that the rules relating to the other posts 
Will be finalised without delay and it will be 
possible for the orgaDilation to recruit suitable 
per80na and fiU up the .. cant posts of gazetted 
oftIeersearly. 

The Committee hope that the non-gazetted 
posta which haye tdaee Deen cleared for reeruJt-
ment will be ftlled up shortl}". '!be Committee 
need bareDy emphasise that keeping a Jar,. 
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(2) (3) 

. number of posts vacant especially in training in-
, stitutes is detrimental to the interests of the in-
stitute itself as the trainill8 programme is upset 
thereby delaying the entire training programme. 

The. Committee hope that the suggestion of the 
Director of the Institute for the enhancement of 
pay scales 'sou to attract suitable candidates 
win be considered at the appropriate time 80 
that there is no dearth of suitable persons for 
purposes of imparting training to the trainees 
for Fisheries Operatives. 

4.11 Since the Central Institute of Fisheries Opera-
tives is the leading institution for training opera-
tives of various skills required by the develop-
ing fishery industry of the country, it is desir-
able that it should publish its own annual report. 
The Committee hope that the Ministry will en-
sure the publication of an annual report begin-
ning from the next financw year. 

. 4.13 The Committee feel that the workin~ of any 
organisation or training institute needs to be 
evaluated at certain intervals. They suggest 
that a review of the functioninl of the Institute 
may be made after the financial year 1968-69. 
'nlereafter an evaluatiCin of the working of the 
Institute may be made on a quinquennial basfs 
on the lines suggested by the Estimates Com-
mittee in para 9 of their '18th Report on the MIn-
istry of Food, Agriculture, Community Develop-
ment and Coo~ration (Department of Agricul-
ture)-Indian Agricultural Research Institute, 
New Delhi. 

The Committee note that year after year tht'rtt 
have been large savings_ They also note that ID 
IM8-l'1 the aCQuisition of a new ftshing vessel 
was . put off and the two' Swedish vessels for 

. whieb provision of Rs. 26 lakhs W8l made in the 
Capital Account for the year 1967-88 are llk~ 
to be receiwd 'only in AU,gust/September 1888. 
This clearly indicates laek of advance plaoniDg. 
11\e Committee would stress the need for a more 
realistic' 'financial planniil. 80 that disproportion-
ate savings are avol,ded in future . 
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APPENDIX ID 

Analysis of Recommendattom/Conclusions contained in the Report 

I. CLAssD'ICATION OF REcOMMENDATIONS 

A Recommendations for improving the Organisation and Work-
ing: 

Serial Nos. 1, 2, 3, .t, 5t 6, 7, 8, 9, 10, 11, 12, 14, 16, 17, 18, 19, 
20, 21 • . . . . . . . 19 

B. Recommendations for effecting economy: 

Serial Nos. 13 and 15 •• •• • • • • • • 2 

n. ANALYSIS 01' R.I:coMMmmATIONS DlRBCTED TOWARDS EcONOMY 

s. 
No. 

(1) 

s. No. 88~ 
Summary of 
Recom-
mendationa" 

\t~ 
(2) 

• 

Paniculars 

(3) 
----------------------------------------------------

1. 15 

2. 17 

-

The Committee have pOin'ted out that if the 
training capacity at the Central Institute of 
Fisheries Operatives, Emakulam is fully utilis-
ed the cost per trainee can be reduced. 

The Committee have suggested that further 
requirements of vessels of the Central Institute 
of Fisheries Operatives, Ernakulam as also for 
other institutions of the Government of India 
should be carefully examined in order to avoid 
large-scale expenditure, wherever feasible . 

• 

II 
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